
DIRECTORATE GENERAL OF FOREIGN TRADE
(DES‐II SECT10N)

RATIFIED MINUTES OF THE NORMS COMMITTEE‐ II MEETING

NO.01/81 DATED 15.05.2018 0F ACTUALLY HELD ON 14。 06.2018

Plcasc Notc

(i)  For info.11latiOn of exporters,NollllS COllunittee― H handles all cases pertaining to

flxation/ratiflcation of nolllls fOr Export Products falling llnder ITC(HS)Chapter 72 to

76,78 to 80,85.Communications in respcct of cases/pcrtaining to NC― II may be sentto

cmail address:nc2.dttftのnicoin

(ii) In ccrtain cases the decision of the Norms Commi■ ee refers to thc Recommendations/

ObseⅣations/Dcflciencies received from the concemed Tcchnical Authorityo Wherever

applicable,a scanned copy of such document has been placed atthe end oftheヽ 4inutes,

in rllnning serial orders. The concemed fl」 ぼノcompany may go through the same and

rcspond accordingly.

(iii) Similarly,a scanncd copy of thc blank Standard Deflcicncy Fo■ 1■lat,Which may ind a

reference in NC)decisions,has also been attached in the end.This rnay also bc refelTed to

by the concemcd fl詢肛ノcompany and inay be rcsponded accordingly.

(iV) ThC NollllS COrrmitec has taken decision only with respect to technical aspect/wastage
norlns. While redeellning the applications, RAs should check that the applicant has

fulillcd all requlrcments as prcscribed in policy/procedurc including those in Policy

Circulars No.50/2009-2014(RE 2010)dated 28th December,20H,Policy Circular
No.14(RE…2012/2009-14,  dated  4th  February,  2013  and  O.M. No.
01/92/180/Misc./AM。 13/PC― V1/10 dated 15.04。 2014 or any other provisions under

FTP/HBP for EODC.

Thc Meeting No.01/81 dated 15.05.2018 ofNo.11lS COlllmittee‐ II for the year 2018-19

was actually hcld on 13.06.2018 undcr the Chaillllanship of Shri S.B.So Reddy, Additional

E)irector Gcneral of Forcign Tradc to consider thc following applications for ratiflcation of

norms in respcct of advance authorizations under Duty Excmption Scheme(Chaptcr-4)of

Forcign Tradc Policy 2015-20.The fbllowing inembers wcre presentin thc rneeting:―

Sl.No. Name & Designation Department

1 Shri K.K.Tewari,IA DHI

2. ShriS.K. Bhatnagar, Dy.IA NIIoS

3. Shri Shcsh Kunlar,Consultant DGFT

4. Shri Kirti Vardhan,DDG DGFT

5. Shri Vinod Kumar Kashyap,FTDO DGFT



Casc No.:2/11/81-ALC2/2011

ⅣIEETING NUMBER :1/81-ALC2/2018 MEETING DATE:15.05.2018
P冨りName:DELTA POWER  IMeet No/Date:1/81‐
SOLUTIONS INDIA PVT.LTD.:ALC2/2018

Lic.No/Date:2510003250 1DeferDate:

25.05.2011

Decision : NC observed that reply of the firm in the above case was referred to MeitY for
on12.06.2015. NC decided send a reminder to MeitY to expedite their comments

defer the case.

case stands deferred to 10.07.2018

Mcet No/Dat〕 :1/81¨

ALC2/2018
15.05.2018

獅

: NC observed that application for the above AA was referred to MSME for
and as per Committee decision copy of the application was forwarded to

IPP(Chemical Division). NC decided to await their comments and defer the case.

case stands defelTed to 10.07.2018.

tus:
ALC2/2018
15.05.2018

Deferred

RLA File

:09/24/040/00640/AM13/
Lた。No/DateЮ910055685 :Detr Dttα

ion : NC observed that reply of the firm in the above case was referred to MeitY for
on 12.05.2015. NC decided send a reminder to MeitY to expedite their comments

defer the case.

case stands deferred to 10.07.2018.

Case No.:57/10ノ 81-ALC2/2014 1PttName:HINDALCO
INDUSTRIES LIMITED ALC2/2018

15.05.2018

Decision : NC observed that application for the above AA was referred to Min. of Mines for
ts on 05.08.2015. It was observed that party is importing Black copper 10000 MT

copper content is stated as 9500 MT. Committee felt that material breakup of remaining
MT should also be known to committee to ascertain value of bi products etc. NC decided

status:

Deferred

4田量L.0/0031,製ψ 概職 叩唖・岬lγ  窯圏ビ:TTTOT需.肌
:

Case No.:`/21/81‐ ALC2/2016 P額りName:FRICTION METAL
FIBRES(INDIA)P.LTD

Defer Date:

10.07.2018

Case No。 :8ノ 10/81‐ALC2/2014
ITECHNOLOGIES PVT LTD.

:01/81/050/00265/AM15/

Meet No/Date:1/81‐

2

10.07.2018

Name:VEM

10.07.2018



anddeferthicase・
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Case No.:32/10/81-ALC2/2014 Party Name:DELPHI

RLA File

:10/24/040/00032/AM15/

Mcet No/Date:1/81-

ALC2/2018
15,05.2018

Lic.No/Date:1010058625

14.07.2014

Meet No/Date:1/81-

ALC2/2018
15.05.2018

Status:
ferred

Approved

10.07.2018

Decision : NC considered the agenda alongwith relevant record and decided to forward the
lication to Technical officer (Shri Shesh Kumar, Consultant, DGFT) to examine the case.

case stands dcfelTed to 10.07.2018.

Mcct No/Date:1/81‐

ALC2/2018
15.05.2018

lRLA File

l:02/24/040/00090/AM15/

Date:
10.07.2018

Decision : NC observed that application for ther above AA was referred to MNRE for
inspite of reminder. NC decided to awaitand noted that no comments received

ir commcnts and dcfcr thc case.

case stands deferred to 10.07.2018.

13aSe im
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CONNECTION SYSTEMS
INDIA LIMITED,

:01/81/050/00289/AM15/

ICaseNo.:25/13/81¨

ALC2/2014 P霞りName:JUPITER SOLAR
POWER LIMITED

Lic.No/Date:0210204856
:01/81/050/00441/AM15/ 25.08.2014

7

Case No.:23lll8l-ALc2l20l5 iParty Name:AMARTARA PVT. jMeet No/Date:t/81- -Fpp-*d -
lLrD. lp.tcznorc I --I lii.os.zor s 

Iffiffiffi
:01/81/050/00023/AMt6/ l:$/94t040/0o977tANfis/ lZO.Or.ZOtS ID;'.t.'rrrrCffi
decided to ratify the norms for the above advance authorization allowing the wastgi of 2yo
as under :

Ｓ
．
Ｎ。

Export Item Quantity
(in Ke)

Import Item Quantity
Recommended

1 Cold Form Blister Film
Slitted (Laminate consisting
of Polyamide
Film/aluminium Foil/PVC
Film in th width of ll5
MM to 250 MM (GSM of
Laminate 240 GM+/-10%\

15000.00 Cold Form Blister Film
Jumbo Roll (Laminate
consisting of Polyamide
Film/Aluminium FoiI/PVC
Film in the width of 600 MM
to 1000 MM (cSM of
Laminate 240 GNI{+l-10%\

15300.00 Kg

RA concerned may take suitable consequential action accordingly.

8 1:iSil｀

°・:6/1181-ALC2/201ζ

3

File



1器計児5υ00006ハMl″ |:与力刷:0/00402ハ M15ィ
ision : Committee considered the case as per agenda alongwith other relevant papers and

to ratify the norms for the above advance authorization as applied for. Weight
in brackets of in description of export item shall be read as weight of silicon reasin.

ingly export item description may be amended.
concerned may take suitable consequential action accordingly.
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113∫1泥50/00002/AM16/ IL危刷:0/00219ハ M15/
Decision : NC observed that application for the

ts and noted that no comments received
comments and defer the case.

case stands defelTed to 10.07.2018.

above AA was referred to MNRE for
inspite of reminder. NC decided to await

HQ File

:01/81/050/00245/AM16/

RLA File

:02/24/040/00033/AM16/

Decision : NC observed that application for the above AA was referred to MNRE for

mments and noted that no comments received inspite of reminder. NC decided to await

comments and defer the case.

case stands defclTed to 10.07.2018.

Party Name:ISOVOLTA
(InlDIA)PVT.LTD.

ion : Committee considered the case as per agenda alongwith other relevant papers and

ided to ratify the norms for the above advance authorization allowing the wastage of 5Yo.

Item should contain minimum of 52500 Sq Meter of Non Woven Industrial Polyester

Fleece Model TS20/ H3204.
RA concerned may take suitable consequential action accordingly.

Case No.:26ノ 1/81‐ALC2/2017 lParty Name:EFD INDUCTION Meet No/Date:1/81-

PRIVATE LIMITED, ALC2/2018
15.05.2018

Lic.No/Date:0710108704

Case No.:12ノ 13ノ81-ALC2/2015

Case No.:27ノ 13/81-ALC2/2015 Mcct No/Date:1/81‐

田計携γ09``β岬7. :07/24/040/00189/AM16/ .09.2015

Approved

Name:JUPITER SOLAR No/Date:1/81¨

LIMITED 8

18

15.05.2018

File 10796934

1/81/050/00260/AM16/ 15
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: Committee considered the case as per agenda alongwith other relevant papers and
to ratify the norms for the above advance authorization as per GN-4 for Engineering

concerned may take suitable consequential action accordingly.
ucts.
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: Committee considered the case as per agenda alongwith other relevant papers and
to ratify the norms for the above advance authorization as per SION C-l153 subject

clearance of MoEF and import of Lead acid battery scrap is not prohibited.

concerned may take suitable consequential action accordingly.

Pa“y Name:LS CABLE INDIA
PRIVATE LIMITED,

: NC observed that application for the above
noted that no comments received inspite of

nts and defer the case.

case stands defcrrcd to 10.07.2018.

Mcct No/Datc:1/81¨

ALC2/2018
15.05.2018

Lic.No/Date:0510396433 Date:
10.07.2018

AA was referred to DoT for comments
reminder. NC decided to await their

Meet No/Datc:1/81‐

ALC2/2018
15.05.2018

Lic.No/Date:1010059417 1DetrDttα
29.02.2016 10.07.2018

Decision : NC observed that application for the above AA was referred to MeitY for
and noted that no comments received inspite of reminder. NC decided to await

their comments and defer the case.

case stands deferred to 10.07.2018.

Mcet No/Date:1/81‐

ALC2/2018
15.05.2018

DeFerred

RLA File

:10/24/040/00111/AM16/
Lic.No/Datci1010059426 Date:
.03.2016 10.07.2018

Decision : NC observed that application for the above AA was referred to MeitY for
and noted that no comments received inspite of reminder. NC decided to await

N∝ 7681-ALC22∝ 61鶴
溜 憾 器 TED

Case No。 :37/19/81-ALC2/2015 Paty Name:GRAVITA INDIA
ALC2/2018
15.05.2018

Case No.:25/22/81‐ ALC2/2015

11.2015

ICase No.:6ノ6/81-ALC2/2016 Party Name:FCI OEN
ICONNECTORS LIMITED

:01/81/050/00072/AM17/

ir comments and defer the case.

5                              `≦〔二1シくz物L_csi,'ン ///

No/Date:1/81‐

Flle



IThecasestandsdefelTedto10.07.2018.                                             :07.2018.                                            |

Party Name:FCI OEN
CONNECTORS LIMITED

No.:8/6/81-ALC2/2016 Mcet No/Date:1/81¨

ALC2/2018
15.05.2018

Deferred
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Decision : NC observed that application for the above AA was referred to MeitY for
ts and noted that no comments received inspite of reminder. NC decided to await

comments and defer the case.

casc stands defelTed to 10.07.2018.

:01/81/050/00074/AM17/

「 ITTT爛縣 可 1麟
納‐
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Date:
10.07.2018

Decision : Committee considered the agenda in the above case and decided to ask the firm to
fumish the following information :

Material balance of the export item
Details of the indigenous item used

, Process chart

case stands deferred to 10.07.2018.

:01/81/050/00097/AM17/

1繹
躙 瑞T"

:10/24/040/00007/AM17/

IMeetNo/Date:1/81¨

1器盤T
Lic.No/Date:1010059476

11.05.2016

No。 :31/6/81… ALC2/2016

Defer Date:

10.07.2018

: NC observed that application for the above AA was referred to MeitY for
and noted that no comments received of reminder. NC decided to await

their comments and defer the case.

case stands dcfclTed to 10.07.2018.

賭ざ孵“
Ю餌の21

Decision : Committee considered the case as per agenda alongwith other relevant papers and

ApprovedCase No.:8/9/81‐ ALC2/2016 ParU Name:VEDANTA
LIMITED

:01/81/050/00175/AM17/ :35/24/040/00007/AM17/

File

File



ided to ratify the norms for the above advance authorization as under :

Ｓ
．
Ｎ。

Export Item Quantity
(in】K2)

Import Item Quantity
Recommended

1 Copper Cathodc (ITCHS
Code:74031100)/COntinuous

Cast Copper Wire Rod
(ITCHS Code:74081190)/

13501.350 Copper in Copper Matte 13771.00 Kg

concemed may take suitable consequential action accordingly.

Case No.:2/12/81‐ ALC2/2016 Parfy Name:FCI OEN
CONNECTORS LIMITED

:01/81/050/00219/AM17/

Mect No/Date:1/81¨

ALC2/2018
15.05.2018

RLA File

:10/24/040/00025/AM17/

Lic.No/Date:1010059524 1Defer Date:

on : NC observed that application for the above AA was referred to MeitY for
and noted that no comments received inspite of reminder. NC decided to await

ir comments and defer the case.

case stands defclTcd to 10.07.2018.

HQ File

:01/81/050/00363/AM17/

Decision : Committee considered the case as per agenda alongwith other relevant papers and
decided to ratify the norms for the above advance authorization as per SION C-I153 subject
to clearance of MoEF and its import is not prohibited.

RA concerned may take suitable consequential action accordingly.

Meet No/Date:1/81-

Lic.No/Date:2610012763

14.07.2016

ision : Committee considered the case as per agenda alongwith other relevant papers and
to ratify the norms for the above advance authorization as per MoS comments vide

their UO No. 2(6)/2018-TD dated 12.06.2018 allowing 632KgAluminium Granules per tonne
Low Carbon Ferro Chrome through thermite process(copy enclosed).

RA concerned may take suitable consequential action accordingly.

15,05.2018

7

File

Name:GRAVITA INDIA No/Date:1/81‐

File Date:
13/24/040/00010/AM17/ 10.07.2018

No.:22/1/81-ALC2/2017 Namc:VEEKAY
TERS PVToLTD. 8

Flle

1/050/00659/AM17/



ICaseNo.:58/18ノ

81-A】LC2/2016 Party Name:VEEKAY Meet No/Date:1/81¨

ALC2/2018
15.05.2018

SⅣELTERS PVT.LTD.

Decision:Cornmittee considered the case as pcr agenda alongwith othcr rclcvant papers and

ided to ratify the norms for the above advance authorization as per MoS comments vide
UO No. 2(6)12018-TD dated 12.06.2018 allowing 632KgAluminium Granules per tonne

Low Carbon Ferro Chrome through thermite process(copy enclosed).

concerned may take suitable consequential action accordingly.

1誓驚銃偶声:ド
ト
[III]
競驚11路2酬:0/00239/Av17

ion : Committee considered the agenda in the above case and decided to ask the firm to
furnish the percentage of alloy composition of export item No. 2 for examination of the case.

case stands defelTed to 10.07.2018.

Decision : NC observed that application for the above AA was referred to MeitY for

comments and noted that no comments received inspite of reminder. NC decided to await

comments and defer the case.

case stands defelTed to 10.07.2018.

丁冨1lTT∵ 押甲シ 首滞ず■1       1       岬
珠》柿面戸識需覇隔職α∞“

9岬71闘

Case No。 :13/18/81-ALC2/2016 P額けName:GRAVITA INDIA

:01/81/050/00364/A1417/

Mcet No/Date:1/81‐

ALC2/2018
15.05.2018

Deferred

RLA File

:13/24/040/00022/AM17/

: Committee considered the agenda in the above case and decided to ask the firm to
the percentage of alloy composition of export item No. 2 & 3 for examination of the

. Committee also decided to ask the applicant the lead content in the import item.

case stands defened to 10.07.2018.

下FaII」Tll:TF∵ [i:琴
PH°NXFα厖
騨 Tト

No.:4/18ノ81-ALC2/2016 NameiBINDAL
TING PVT LTD

1310048372 Date:
0.07.2018
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ffiflic.No/Date:0310807899
:01/81/050/0038s/AMt7l l:$/951040100465tAM17/ lte.oe.zot6 I

D..
decided to ratify the norms for the above advance authorization allowing3%o net of wastage
towards cold rolling of imported coils followed by slitting to get the desired thickness and
width as per MoS comments vide their UO No. 2(10)/2016-TD dated 20.02.2018 as under :

Ｓ
．
Ｎ。

Item of Export Quantity
in K貿

Item of Import Quantity
in Kg

1 Cold Rolled Staianless steel

Strips of width 36ヽ 4ゝ4 to

240MNII,thickness O.10MNII

to   O。 1 8NIIヽ 4  of  Grade
304/304L

119674.76 Cold Rolled Stainless
Steel (Prime Quality)
Coils of thickness of
above 0.20MM of
width above 500MM
of Grade 3041304L

123265。 00

RA concemed may take suitable consequential action accordingly.

P錮りName:ESWARI GLOBAL∫ Mcet No/Date:1/81‐
METAL INDUSTRIES ALC2/2018

15.05.2018

Lic.No/Date:07101 10463 iDeferDate:
129.09.2016

Decision : Committee considered the agenda in the above case and decided to ask the firm to
furnish the percentage of alloy composition of export item No. 2 & 3 for examination of the

. Committee also decided to ask the applicant the lead content in the import item.
case stands deferred to 10.07.2018.

ALC2/2018
Jtatus:
Deferred

15,05.2018

HQ File

:01/81/050/00487/AM17/
RLA File

:10/24/040/00064/AM17/
Lic.No/Date:1010059623 Defer Date:

10.07.2018

Deferred

Decision : NC observed that application for the above AA was referred to Meity for
and noted that no comments received inspite of reminder. NC decided to await

ir colnmcnts and defcr the case.

case stands dcfclTcd t0 10.07.2018.

liaseNo。

:4/21/81-ALC2/261` P霞けName:FCI OEN tatus:

FONNECTORSuMTED 灘 鶴 .f

:01/81/050/00330/AM17/

05.10.2016

HQ Flle

:01/81/050/00488/AM17/

Decision : NC observed that application for the above AA was referred to Meity for
no comments received inspite of reminder. NC decided to awaitand noted that

No.:4/15/81-ALC2/2016

ATE LIMITED

File

No.:3/21/81-ALC2/2016 Name:FCI OEN No/Datc:1/81-

Filc 1010059624 Date:
10/24/040/00065/AM17/ 10.07.2018
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Party Name:FCI OEN
CONNECTORS LIMITED

ICascNo.:10/18ノ

81‐ ALC2/201と Meet No/Date:1/81‐

ALC2/2018
15.05.2018

status:

DeFerred

Lic.No/Date:1010059636 1Defer Date:

ision : NC observed that application for the above AA was referred to MeitY for
and noted that no comments received inspite of reminder. NC decided to await

ir comments and defer the case.

case stands deferred to 10.07.2018.

Mcet No/Date:1/81¨

ALC2/2018
15.05.2018

Lic.No/Date:1010059638

25.10.2016

Decision : NC observed that application for the above AA was referred to MeitY for
and noted that no comments received inspite of reminder. NC decided to await

comments and defer the case.

case stands defelTed to 10.07.2018。

Case No.:14/18/81… ALC2/2016 1PartyName:ICON POWER Mcet No/Date:1/81‐

ALC2/2018
15.05.2018

SOLUTIONS PVT LTD

Lic.No/Date:0510400322

28.10.2016

Decision : Committee considered the case as per agenda alongwith other relevant papers and

ided to ratify the norms for the above advance authorization as per GN-4 for Engineering

concerned may take suitable consequential action accordingly.

Meet No/Date:1/81‐

ALC2/2018
15.05.2018

丁 丁 陪 角鵬 OЮ0067/AM″  |

:翻需甲
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ion : Committee considered the case as per agenda alongwith other relevant papers and

ided to ratify the norms for the above advance authorization allowing the wastage of 2Yo.

RA concerned may take suitable consequential action accordingly.

HQ File

:01/81/050/00361/AM17/

Case No.:64/18ノ 81-ALC2/2016 Party Name:FCI OEN
CO■lNECTORS LIMITED

Case No.:22/24ノ 81-ALC2/2016 P額りName:MANASH KUMAR

1。                                
“
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2/

File

10/24/040/00068/AM17/

File

1/050/00595/AM17/
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‐iCaseNo.:6/1/81¨

ALC2/2017 P征けName:CENTURY METAL
RECYCLING PRIVATE LTD.

Mcet No/Date:1/81¨

ALC2/2018
15.05.2018

Mcet No/Date:1/81-

ALC2/2018
15.05.2018

Lic.No/Date:0510401631

14.02.2017

Decision : Committee considered the case as per agenda alongwith other relevant papers and
ided to ratify the norms for the above advance authorization as applied for.

RA concerned may take suitable consequential action accordingly.

ICaseNo.:10/1/81‐

ALC2/2017  111RI｀
製l::]::8砕

F:D

status:

Deferred

iRLA File

l:10/24/040/00104/AM17/

Defer Date:

10,07.2018

Decision : NC observed that application for the above AA was referred to MeitY for
and noted that no comments received inspite of reminder. NC decided to await

comments and defer the case.

case stands deferred to 10.07.2018.

~詢
ase No=21/1/81… ALC22017 

Ⅲ りNameRSI SWITCHGEAR IIMcetNo/Dttα  1/8i」
PRIVATE LIMITED ALC2/2018

15.05.2018

ision : Committee considered the case as per agenda along with other relevant papers and
ded to ratify the norms for the above advance authorization allowing all the inputs 1t to
8)as l.05kg/kg cOntent in export product as per DHI recommendation.RA shall call for net

rtent of input items present in the export item and endorse the same in export item and
reafter give 5Yo wastage as import entitlement.

RA concerned may take suitable consequential action accordingly.

:case

:01/81/050/00643/AM17/

:01/81/050/00647/AM17/
Lic.No/Datc:1010059721

15,02.2017

39

CaseNo.:24lltBl-ALC2tzOl7 ieartyName:WAGOPRITATE lMeetNo/Date:l/81- -Fpp."red|LTMTTED lALC2D}t8 I| 11s.05.2018 I

HeFile -ffi[Li..NolDu,":05r040174r
:0u8v050t00661/ANfi7t i:05t24/O4O/OOss2tANlt7t 12t.02.20fi |

Decision : Committee considered the case as per agenda alongwith other relevant papers and
decided to ratify the norms for the above advance authorization as under:

Export Product : 0280-0101/RN0l-0000 Terminal Block 2.5 eMM Grey
Import Item :

S.No. Export ftem name Ouantitv anplied Quantitv allowed
1 Cage Clalnp 106-280 1000000.000 Nct to Net basis as per

GN4.2. Currcnt Bar 105…280 2000000.000

11                             `≦
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3. Polンmlide 6.6 of lDifferent

Colour 9910-107

2800.000 2666.00Kg       with
accountability

concerned may take suitable consequential action accordingly.

Meet No/Date:1/81‐

ALC2/2018
15.05.2018

HQ File

:01/81/050/00381/AM18/

Decision : NC observed that application for the above AA was referred to DIPP for
NC decided to await their comments and defer the case.

case stands dcfelTed to 10.07.2018.

Mcet No/Date:1/81-

ion : Committee considered the agenda in the above case and decided to ask the firm to
the following information :

Weight of the export item
Net content of input in the export item

case stands deferred to 10.07.2018.

Party Name:SVAM Meet No/Date:1/81-

PACKAGING INDUSTRIES   iALC2/2018
PRIVATE LIMITED 15.05.2018

: Committee considered the agenda in the above case and decided to ask the firm to
the following information :

iv. Material balance of the export item
v. Details of the indigenous item used
vi. Process chart

Status:

DeFerred

IЪあ鵬υ90498ハm7 穣悧器αO%0064738賭群.孵:

Case No.:12/4/81-ALC2/2017 PartyName:VINEY
IALC2/2018
15.05.2018

Case No.:9/4/81-ALC2/2017

case stands defelTed to 10.07.2018.

lililll・

:8/19/81‐ ALC2/2017

1警 響

αTIIEMO CABuS

TION LTD.

File

1/050/00091/AM18/
ｍ
２０‐

Ｍ
２０‐晰側



:01/81/050/00236/AM18/

RLA File Lic.No/Date:5610005138

11.05.2017

Decision : Committee considered the case as per agenda alongwith other relevant papers and
ided to ratify the norms for the above advance authorization as per MoS comments vide
ir UO No. 2(6)/2018-TD dated 09.02.2018 (copy enclosed) only for this authorization. No

authorizations on the norm.
RA concemed may take suitable consequential action accordingly.

P冨りName:PARAM
INDUSTRIES

RLA File

:03/95/040/00111/ANI11 8/

Mect No/Date:1/81‐

ALC2/2018
15.05.2018

Lic.No/Date:0310813248

12.05.2017

itus:

ferred

Date:
10.07.2018

: Committee considered the case as per agenda alongwith other relevant papers and
ted that application was forwarded to DIPP for comments, however, DIPP have informed

firm is an MSME Unit and case may be referred to MSME for comments. Accordingly,
C decided to forward the case to MSME for comments.

casc stands dcfelTed to 10.07.2018.

Mcet No/Date:1/81‐ Approved

鵬厨児剛∞"7/AMW 
‐

Decision : Committee considered the case as per agenda alongwith
ided to ratify thc norlns fOr the above advance authOrization as

their UO No. 2(6)/2018-TD dated 24.04.2018 (copy enclosed).

硼 温高
「
T器孵“ЮTЯω

other relevant papers and
per MoS comments vide

iRA concerned may take suitable consequential action accordingly.

RLA File

:13/24/040/00012/AM18/

Mcct No/Date:1/81‐

ALC2/2018
15.05.2018

1悧辮 “
Ю
“
剛 :

: NC considered the agenda alongwth relevant documents and decided to
for the above advance authorization as under :

1. Quantity of import item may be allowed as 38505.00 Kg inclusive of 3%owastage.

concerned may take suitable consequential action accordingly.

丁
[II菫lIIγ lW下討T羊  嬉鰈飢卜F明

:01/81/050/00273/AM18/

ALC2/2018
15.05.2018

:01/81/050/00379/AM18/

No.:18/12ノ 81‐ALC2/2017

File

No.:6/19ノ 81…ALC2/2017 Name:SHERA METAL
:LTD.

File

1聾#器
Ⅷ器告∬EEL



Lた。No/Date103 10813559 :Detr Dtte:

ision : Committee considered the case as per agenda alongwith other relevant papers and

that application was forwarded to DIPP for comments, however, DIPP have informed
firm is an MSME Unit and case may be referred to MSME for comments. Accordingly,

C decided to forward the case to MSME for comments.

case stands dcfelTed to 10.07.2018.

P釘サName:THERMO CABLES Mcet No/Date:1/81¨
ALC2/2018
15.05.2018

LIMITED

Decision : NC observed that application of the firm for the above AA was referred to

DIPP. NC decided to await their comments and defer the case.

case stands defclTed to 29.05.2018.

Mcet No/Date:1/81‐

ALC2/2018
15.05.2018

Lic.No/Date:0310813869 1DeferDate:

ｄＳｔａｔｕｓ‥̈

D..trtrr, r C.-"rittee considered the case as per agenda alongwith other relevant papers and

noted that application was forwarded to DIPP for comments, however, DIPP have informed

fl.1..is an MSNIIE Unit and case rnay be referred toヽ 4SNIIE for corninents.Accordingly,

decided to forward the case to MSME for comments.

case stands deferred to 10.07.2018.

ParUName:TECHNO TRAK Mcet No/Date:1/81- Status:
DeferredENGINEERS ALC2/2018

15.05.2018

Defer Date:

10.07.2018

ion : NC observed that application of the firm for the above AA was referred to

DIPP. NC decided to await their comments and defer the case.

case stands deferred to 10.07.2018.

Meet No/Date:1/81- Status:
DeferredALC2/2018

15.05.2018

HQ File

:01/81/050/00275/AM18/

RLA File

:03/95/040/00193/AM18/

RLA File

:03/95/040/00238/Aヽ 418/

Lic.No/Date:3110066784

15.06.2017

Lic.No/Date:0310814089

19.06.2017

Defer Date:

10.07.2018

Casc No.:7ノ 19/81‐ALC2/2017

Case No.:20/12/81… ALC2/2017

Case No.:9/10/81‐ ALC2/2017

Case No。 :17ノ 12/81‐ALC2/2017 Party Name:PARAM

:01/81/050/00272/AM18/

“```:  

〔::i:;;iそ i::|,1:メ ロ.=L_■」
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102 1Defer Date:

10.07.2018

1甲撃
MI

10.07.2018

File File

1/81/050/00234/AM18/ 1/83/040/00042/AM18/



Decision : Committee considered the case as per agenda alongwith other relevant papers and
noted that application was forwarded to DIPP for comments, however, DIPP have informed

firm is an MSME Unit and case may be referred to MSME for comments. Accordingly,
decided to forward the case to MSME for comments.

case stands deferred to 10.07.2018.

~~~iCaseNo.:13/10/8:―
ALC2/2017 1

111)『||:50/00278/AM18/

P冨けName:SIECHEM
TECHNOLOGIES PRIVATE
LIMITED

Mcet No/Date:1/81‐

ALC2/2018
15.05.2018

RLA File

:04/24/040/00022/AM18/

Lic.No/Datc:0410163279

ision : NC decided to ratify norms for the above advance authorization as per written
rrmcnts ofDIPP vidc F.No.7/99/17-′「 S/25 dated 27.05。 2018 as under:

Quantity of import items at Sl. Nos. I and 2 for the export items at Sl Nos. I to 14

[Control Cable (Copper Conductor)] may be allowed as per SION C248 (Engineering
Table 5) or as applied for, whichever is less.

Quantity of import items at Sl. Nos. I and 2 for the export items at Sl Nos. 15 to 19

[Solar Cable/ Solar (Copper Conductor)] may be allowed as per SION C270
(Engineering Table 6) or as applied for, whichever is less.

(iii) The Import items should be of relevant grade, size and specifications as contained in the
respective EPs. Net content of above input in the EP will be as certified by jurisdictional
GST Authorities.

(iv) Departrnent of Heavy Industry may be for the export items at Sl Nos. 20 to 29
[Automotive Cable (Copper Conductor)].

RA concerned may take suitable consequential action accordingly.

Case No■ 23/12お1-ALC22017いけNamcPOLYCAB WIRES IMcetNo/Date:ν 81‐
IALC2/2018

115.05。2018

pproved

.2 under the

l.01 Kgs./Kg.

1.01 Kgs./Kg.

1.05 Kgs./kg

Lic.No/Date:0310814293

28.06.2017

:cision : NC decided to ratify norns for the
mments of DIPP vide F.No.7lz9lz}l$-TSdated

above advance authorization as per written
16.03.2018 as under:

Description, sizes, quantities and net weight of export items at Sl. No. I &
Advance Authorization may be specified as per enclosed Annexure.
Quantity of import item at Sl.No.l i.e. Copper Wire Rod may be allowed as
content in the export items at Sl. No. I &2.
Quantity of import item at Sl.No.2 i.e. Aluminium Ingot may be allowed as
content in the export items at Sl. No. I &2.
Quantity of import item at Sl. No. 3 i.e. LDPE Compound may be allowed as
content in the export items at Sl. No. | & 2.

Quantity of import item at Sl. No. 4 i.e. PVC Resin may be allowed as 1.05 Kgs./Kg. content
the export item at Sl. No. 1.

::01/81/050/00238/AM18/ 27.06.2017

15

.LTD.



6. Quantity of import item at Sl. No. 5 i.e. PVC Plasticizer may be allowed as 1.05 Kgs./I(g. conte
in the export item at Sl. Nol .

7. Quantities of import items at Sl. No. 6 to 13.( LLDPE, Aluminium Trihydrate. Silane Couplir
Agent, Perkadox, Anioxident, Calcium Carbonate, Calcined Clay, Magnisium Hydroxide) mz

be allowed as 1.05 Kgs./Kg. content in the export item at Sl. No. 3.
8. Import item at Sl. No. 14 i.e. Wooden Cable Drum may be allowed as per packing policy

RA concerned may take suitable consequential action accordingly.

Approved

Lic.No/Date:0310814274

06.2017

r : NC decided to ratify noffns for the above advance authorization as per written
ts of DIPP vide F.No.7l29lz}l8-TSdated 16.03.2018 as under :

l. Description, sizes, quantities and net weight of export items at Sl. No. I to 3 under
the Advance Authorization may be specified as per enclosed Annexure.

2. Quantity of import item at Sl.No.l i.e. Copper Wire Rod may be allowed as l.0l
Kgs./I(g. content in the export items at Sl. No. I to 3.

3. Quantity of import item at Sl. No.2 i.e. LDPE Compound may be allowed as 1.05

Kgs./kg content in the export items at Sl. No. 2 &3.
4. Quantities of import items at Sl. No. 3 to l0 ( LLDPE, Aluminium Trihydrate. Silane

Coupling Agent, Perkadox, Anioxiden! Calcium Carbonate, Calcined Clay, Magnisium
Hydroxide) may be allowed as 1.05 Kgs./Kg. content in the export item at Sl. No. 3.

5. Quantityof importitematSl.No. 1l i.e.PVCResin maybeallowedas l.05Kgs./Kg.
content in the export item at Sl. No. 1.

6. Quantity of import item at Sl. No. 12

Kgs./Kg. content in the export item at Sl. No .1

i.e. PVC Plasticizer may be allowed as 1.05

7. Quantity of import item at Sl. No. 13 i.e. Galvanised Steel Wire may be allowed as

1.02 kgs/kg content in the export items at Sl. No. 2 & 3.

8. Import item at Sl. No. 12 i.e. Wooden Cable Drum may be allowed as per packing

policy.

RA concemed may take suitable consequential action accordingly.

Paty Name:POLYCAB WIRES Mcet No/Date:1/81¨
PVT.LTD. ALC2/2018

15.05.2018

PTり Name:POLYCAB WIRES
PVT.LTD. 潜滞 :11

」Ｆ

RLA File

:03/95/040/00138/AM18/ 1親孵
α
“Ψ71

: NC decided to ratify nonns for the above advance authorization as per written
ofDIPP vide F.No.7/29/2018-TS datcd 16.03.2018 as under:

Description, sizes, quantities and net weight of export items at Sl. No. I to 16 under the
Advance Authorization may be specified as per enclosed Annexure.

Quantity of import item at Sl.No.l i.e. Copper Wire Rod may be allowed as 1.01 Kgs./Kg.

Case No.:24/12/81-ALC2/2017

Casc No.:26/12ノ 81-ALC2/2017

:01/81/050/00281/Aヽ 418/

16

File



content in the export items at Sl. No. I to 8, 10, I l, 13,14 & 16.

Quantity of import item at Sl.No.2 i.e. Aluminium Ingot may be allowed as .

content in the export items at Sl. No. 6,7,9 12, 13 &. 15.

Quantity of import item at Sl. No. 3 i.e. LDPE Compound may be allowed as

content in the export items at Sl. No. 1,2,3 & 6 to 16.

1.01 Kgs./Kg.

Kgs./kg

Quantity of import item at Sl. No. 4 i.e. Semi Conducting Compound may be allowed as 1.05
kgs&g content in the export items at Sl. No.6, l0 & 12to 15.

Quantity of import item at Sl. No. 5 i.e. PVC Resin may be allowed as 1.05 Kgs./Kg. content
in the export items at Sl. No. 1,3,4,5,9, 11,12,14 & 15.

7. Quantity of import item at Sl. No. 6 i.e. PVC Plasticizer may be allowed as

content inthe export item at Sl. No . 1,3, 4, 5,9, ll, 12, 14 &. 75.
Kgs./I(g.

8. Quantity of import item at Sl. No. 7 i.e. Copper Tape may be allowed as l.0l Kgs./Kg. content
in the export items at Sl. No. 6,l0 & 12to 15.

9. Quantity of import item at Sl. No. 8 i.e. Galvanised Steel Wire may be allowed as 1.02 kgs/kg
content in the export items at Sl. No.l, 8, 9 to 12,14 & 15.

10. Quantities of import items at Sl. No. 9 to 16.( LLDPE, Aluminium Trihydrate. Silane Coupling
Agent, Perkadox, Anioxident, Calcium Carbonate, Calcined Clay, Magnisium Hydroxide) may
be allowed as 1.05 Kgs.A(g. content in the export items at Sl. No. 7, 8, l0 & 13.

Import item at Sl. No. 17 i.e. Wooden Cable Drum may be allowed as per packing policy

RA concerned may take suitable consequential action accordingly.

Case No.:27/12/81‐ ALC2/2017 1
:ALじZ/ZUla

:15.05.2018

囲辮
鵬
∵
8TT

lMeet No/Date:l/81-
lltcznon

Approved

RLA Filc

rn : NC decided to ratify norns for the above advance authorization as per written
nts of DIPP vide F.No.7l29lz0l8-TSdated 16.03.2018 as under:

Description, sizes, quantities and net weight of export items at Sl. No. I to
Advance Authorization may be specified as per enclosed Annexure.
Quantity of import item at Sl.No.l i.e. Copper Wire Rod may be allowed as .

content in the export items at Sl. No. I to 8.

Quantity of import item at Sl. No. 2 i.e. LDPE Compound may be allowed as

under the

Kgs./I(g.２

　

　

３ 1.05 Kgs./kg
content in the export items at Sl. No. I to 8.

4. Quantity of import item at Sl. No. 3 i.e. PVC Resin may be allowed as 1.05 Kgs./I(g. content
in the export items at Sl. No. I to 6.

5. Quantity of import item at Sl. No. 4 i.e. PVC Plasticizer may be allowed as

content in the export item at Sl. No . 1 to 6.

Kgs./Kg.

Quantities of import items at Sl. No. 5 to 12 ( LLDPE, Aluminium Trihydrate. Silane Coupling
Agent, Perkadox, Anioxident, Calcium Carbonate, Calcined Clay, Magnisium Hydroxide) may
be allowed as 1.05 Kgs.A(g. content in the export items at Sl. No. 7 &,8.
Quantity of import item at Sl. No. 13 i.e. Glass Mica Tape may be allowed as 1.02 Kgs./Kg.
content in the export items at Sl. No. 9, 5,6 &,7 .

Quantity of import item at Sl. No. 14 i.e. Galvanised Steel Wire may be allowed as 1.02 kgs/kg
content in the export items at Sl. No.l to 6.
Import item at Sl. No. 15 i.e. Wooden Cable Drum may be allowed as per packing policy.

6.

7.

０
０

9.

照
淑

cPOLYCAB Ⅵ uS
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1/050/00282/AM18/



le COT9queⅢⅢ C119n"COrdi'gly・    |  ‐‐  ||ぃ ,o19叩e。平aytⅢ9,'tab

Party Name:POLYCAB WIRES

RLA File

:03/95/040/00284/AM18/ 翻孵 l引TΨ

Approved

Decision : NC decided to ratify norns for the above advance authorization as per written
ofE)IPP vidc F.No.7/29/2018…TSdated 16.03.2018 as under:

l. Description, sizes, quantities and net weight of export items at Sl. No. I to 15 under
the Advance Authorization may be specified as per enclosed Annexure.

2. Quantrty of import item at Sl.No.l i.e. Copper Wire Rod may be allowed as 1.01

Kgs./I(g. content in the export items at Sl. No. 1 to 4 & 6 to 15.

3. Quantity of import item at Sl.No.2 i.e. Aluminium Ingot may be allowed as l.0l
Kgs.lKg. content in the export items at Sl. No. 1, 3, 5 & 15.

4. Quantity of import item at Sl. No. 3 i.e. LDPE Compound may be allowed as 1.05

Kgs.lkg content in the export items at Sl. No. I to 4,6,8,9,1I & 13 to 15.

5. Quantity of import item at Sl. No. 4 i.e. Semi Conducting Compound may be allowed
as 1.05 kgs/kg content in the export items at Sl. No. 2 & 3.

6. Quantity of import item at Sl. No. 5 i.e. PVC Resin may be allowed as 1.05 Kgs./Kg.
content in the export items at Sl. No. I to 14.

7. Quantity of import item at Sl. No.6 i.e. PVC Plasticizer may be allowed as 1.05

Kgs./Kg. content in the export item at Sl. No . I to 14.

8. Quantity of import item at Sl. No. 7 i.e. Copper Tape may be allowed as l.0l
Kgs./I(g. content in the export items at Sl. No. 2 &3.

9. Quantrty of import item at Sl. No. 8 i.e. Galvanised Steel Wire may be allowed as

1.02 kgs/kg content in the export items at Sl. No.2, 4 & 14.
10. Quantities of import items at Sl. No. 9 to 16.( LLDPE, Aluminium Trihydrate. Silane

Coupling Agent, Perkadox, Anioxident, Calcium Carbonate, Calcined Clay, Magnisium
Hydroxide) may be allowed as 1.05 Kgs./Kg. content in the export item at Sl. No. 15.

I I . Quantity of import item at Sl. No. 17 i.e. Lead lngot may be allowed as I .01 kgs/kg

content in the export items at Sl. No. 3 & 14.
12. Import item at Sl. No. 18 i.e. Wooden Cable Drum may be allowed as per packing

policy.

RA concerned may take suitable consequential action accordingly.

Meet No/Date:1/81-

ALC2/2018
15.05.2018

Approved

RLA File

:03/95/040/00026/AM18/

: NC decided to ratiff norms for the above advance authorization as per written
of E)IPP vide F.No_7/257/17… TSW/16 dated 18.04.2018 as under:

Aluminium Conductor Steel Reinforced and All Aluminium Alloy

Lic.No/Date:0310814496

06.07.2017

Export Products
Conductor

:01/81/050/00280/AM18/

No.:28ノ 12/81-ALC2/2017

:01/81/050/00283/AM18/

Parり Name:STERLITE POWER
TRANSMISSION LIMITED

18
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Import ltems:

(D ltem 1, 2 and3 may be allowed as per SION C7.
(iD ltem 4 may be allowed asZ%oofFOB value ofEP at Sl No. l.
(iii) Items 5, 6 and 7 may be allowed as per C1394.
(iv) These import items may be allowed as per the above-referred SIONs or as applied for,

whichever is less.
(v) Import items should be of relevant grade, size, thickness, diameter as contained in the EP. Net

content of above inputs in the export product will be as certified by jurisdictional GST
Authorities.

RA concemed may take suitable consequential action accordingly.

Mcet No/Date:1/81‐

ALC2/2018
15.05.2018

醜tttυ00,25■mν
fer Date:
10.07.2018

Decision :NC noted that MOS deficiency letter sentto firm on 17.11.2017 followed with
reminder dated 13.02.2018 sent to firm. Committee decided to send a final reminder and defer
the case.

The case stands deferred to 03.06.2018.

:01/81/050/00374/AM18/

Defer Date:

10.07.2018

that application was referred to DIPP, however, DIPP has retumed the
ication with remarks that case pertains to MSME. NC decided to forward the application

MSME for comments and defer the case.

casc stands deferred to 10.07.2018.

Meet No/Date:1/81‐

IALC2/2018
15,05.2018

Lic.NoノlDate:0610038672

109.08.2017 10.07.2018

: :NC noted that DHI deficiency letter dated 22.12.2017 followed with reminder
to send a final reminder and defer the case.15.02.201 8 sent to f11111.Corrllnittee dccidcd

ICase No.:21/12/81-ALC2/2017 P冨りName:PHOENIX FOILS
PVT.LTD.

101/81/050/00276/AM18/

Lic,No/Date:0310814663

18.07.2017

Case No.:1ノ 19ノ81-ALC2/2017 Party Name:TECHNO TRAK

IRLA File

l:31/83/040/00062/AM18/

Lic.No/Datc:3110066831

08.08.2017

Case No.:5ノ19/81-ALC2/2017

casc stands dcfcrrcd to 10.07.2018.

19                            』≦二
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No/Datc:1/81‐

15.05.2018

Date:
:01/81/050/00378/AM18/



:01/81/050/00383/AM18/

ｄｔｕＳ‥ｍ
RLA Flle

:02/24/040/00085/AM18/

Lic.No/Date:0210207816 :Dcfer Date:

28.08.2017 10.07.2018

ision :NC noted that MOS deficiency letter sent to firm on 29.12.2017 followed with
dated 15.02.2018 sent to firm. Committee decided to send a final reminder and defer

casc stands defelTed to 10.07.2018.

P征りNalne:WELSPUN CORP
LTD。

Mcet No/Date:1/81- Approved
ALC2/2018
15.05.2018

RLA File

:34/24/040/00153/AM18/

Lic.No/Date13410043485

Decision : NC decided to ratify norns for the above advance authorization as per written
ofDIPP vide FoNo.47011/165/18-TSW/09 datcd 23.04.2018 as under:

Export Products: Non Alloy Sed Black Pipe with 3LPE &ating of 1.80mm thickness, Non
Alloy Seel Black Hpe and Non Alloy $eel Bend with Heat $rink Seeve
6ating.

Import ltems:
(i) lmport item 1,2,3 and 4may be allowed as per SCt{ C1289.
(ii) These import items may be allowed as per the above.referred SCNs or as applied for,

whichaner is less.
(iii) lmport itenrs should be of rdevant grade, size and specifications * contained in the EP.

Net content of above inputs in the EP will be as certified by jurisdidional GSI
Authorities.

RA concerned may take suitable consequential action accordingly.

Party Name:JAIN METAL Mect No/Date:1/81‐

ALC2/2018
15.05.2018

Rejected
ROLLING MILLS

“1聯ご児,OЮ"%■叩γ lじ刷:υ叩“
岬w iぶ器

α
∵TTT9 1

Decision : Committee considered the case and noted that export item is not specific and also

content in import itern not specifled.Therefore,Colrmittee decided to re」 ect the case.

RA concerned may take necessary consequential action accordingly.

Mcet No/Date:1/81‐

ALC2/2018
15.05.2018

Lic.No/Date:0410163563

Case No.:17719/81‐ ALC2/2017

19.09.2017:01/81/050/00390/AM18/

Case No.:3/19/81¨ ALC2/2017

ICase No.:4/19ノ 81-ALC2/2017

:01/81/050/00377/AM18/

Prり Name:JAIN METAL
ROLLING MILLS

28.09.2017

No.:10/19ノ 81-ALC2/2017 Name:MANAKSIA
METALS AND
LIMITED

case.



sion : Committee considered the case and noted that export item is not specific and also
content in import item not specified. Therefore, Committee decided to reject the case.

concerned may take necessary consequential action accordingly.

「
1̈9/81‐ALαttr辞鵬肌LM■

IHQFile
l:01/81/050/00386/AM18/

Mcet No/Date:1/81‐

Lic.No/Date:0210207888

Mcet No/Date:1/81‐

ALC2/2018
15.05.2018

Defer Date:

10.07.2018

they have informed that
the application to DIPP

status:
Deferred

Status:
Deferrd

: NC noted that application was referred to MoS, however,
pertains to DIPP. Accordingly, Committee decided to forward

for comments and defer the case.

|「下∵T‐TC2/20181

PTり Name:ACG
PHARMttPACK PVT LTD

P征けName:ACG
PHARMAPACK PVT LTD

P霞りName:KITCHEN
ESSENTIALS

Lた .No/DttcЮ 310816606 1Deお r Dttc:
30.10.2017 10.07.2018

ision : NC considered the agenda alongwith relevant record and decided to forward the
ication to Technical offrcer (Shri Shesh Kumar, Consultant, DGFT) to examine the case.

case stands dcfelTed to 10.07.2018.

「~:iCaseNo.:6/22ノ 81‐ALC2/2017  1 Approved

:RLA File

l:03/94/040/00587/AM18/ 計∬辮
α
“
Ю譴
““

Decision : NC considered the agenda alongwth relevant documents and decided to ratify
norrns for the above advance authorization as under :

1. Quantity of import item may be allowed as 53500.00 Kg inclusive of 7%o wastage.

ALC2/2018
15.05.2018

::02/24/040/00105ノ AM18/

IThecasestandsdefelTedto10.07.2018.

Case No.:3/1/81¨ ALC2ノ2018

Lic.No/Date:0310816605

30.10.2017 10.07.2018

: NC considered the agenda alongwith relevant record and decided to forward the
to Technical officer (Shri Shesh Kumar, Consultant, DGFT) to examine the case.

case stands deferred to 10.07.2018.

15,05.2018

Mcet No/Date:1/81-

15.05.2018

:01/81/050/00489/AM18/

File

1/050/00003/AM19/

No/Date:1/81¨

8

:01/81/050/00004/AM19/



Case No.:8/22/81-ALC2/2017 Approved

ion : NC decided to ratify norrns for the above advance authorization as per written
of DIPP vide FoNo.7/103/2018-TS datcd 14.03.2018 as under:

l. Import items at Sl. No. I to 4 shall be of relevant grade as contained
products.

the export

2. Quantity of import item at Sl. No. I may be allowed as applied for i.e.
40,000 Kgs. as 1.072 Kgs./Kg. in the export product at Sl. No. I after taking l/3'd
recovery from scrap.

3. Quantity of import item at Sl. No. 2 may be allowed as applied for i.e.

50,000 Kgs. as 1.072 Kgs./Kg. in the export product at Sl. No. 2 after taking l/3'd
recovery from scrap.

4. Quantity of import item at Sl. No. 3 may be allowed as applied for 72000
Kgs. as 1.074 kgs./Kg. in the export product at S1. No. 3 after taking 1/3'd

recovery from scrap.
5. Quantrty of importitem at Sl. No. 4may be allowed as9023 Kgs. as 1.173

Kgs./Kg. in the export product at S1. No. 4 after taking 1/3'd recovery from scrap.

RA concerned may take suitable consequential action accordingly.

Mcet No/Date:1/81‐

ALC2/2018
15.05.2018

Lic.No/Date:3410043635

ided to ratify the norms for the above advance authorization as per MoS comments vide

ir UO No.2(8)/2017‐ TD dated 10.04.2018(copy enc10sed).

concerned may take suitable consequential action accordingly.

鵬掲ッOΨぃ叩ν l聯難9ρ
“
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Approved

Lic.No/Date:0310817088

15.11.2017

Decision : NC decided to ratify norrns for the above advance authorization as per written
of DIPP vidc F.No.7/31/2018-TS/23 dated 03.05.2018 as undcri

Export Products : Alloy Steel Submerged Arc Welded Pipes with 3 layer Polyethylene

Case No.:3/22/81¨ ALC2/2017 Party Name:CHINA STEEL
CORPORATION INDIA
PRIVATE LIMITED

Case No.:15/22/81‐ ALC2/2017

Coating of 3.5mm thickness.

No/Date:1/81-

8

15.05.2018

p l:0 t I 8r I 050/00498/AM I 8/



The above AA may be ratified

Import ltems:
(i) Item 1, 2,3,4,5 and 6 may be allowed as per SION C1292.
(iD These import items may be allowed as per the above-referred SIONs or as applied for,

whichever is less.
(iiD Import items should be of relevant grade, size and specifications as contained in the

EP. Net content of above inputs in the export product will be as certified by
jurisdictional GST Authorities.

RA concerned may take suitable consequential action accordingly.

Case No.:16/22/81-ALC2/2017 1P田 りName:MAN INDUSTRIES
I′ n_T▲ 、 T ttA

|(INDIA)LTD. ALC2/2018
15.05.2018

:cision : NC decided to ratify norns for the above advance authorization as per written
mments of DIPP vide F.No.7l3ll20l8-Tsl22 dated 03.05.2018 as under :

Export Products: Alloy Steel Submerged Arc Welded Pipes with 3 layer Polyethylene Coating of
3.5mm thickness.

Import Items:
(D Item l, 2,3,4,5 and 8 may be allowed as per SION C1292.
(ii) oZ wastage on net content for the items 6 and 7 may be allowed as repeat of AA No.

03 I 0808762 dated 26. I 0 .201 6 ratified in NC meeting dated 27 .t2.20t6.
(iii) These import items may be allowed as per the above-refened SlONs/%wastages or as

applied for, whichever is less.
(iv) Import items should be of relevant grade, size and specifications as contained in the Ep. Net

content of above inputs in the export product will be as certified by jurisdictional GST
Authorities.

RA concerned may take suitable consequential action accordingly 
f

STANIPINGS&
Mcet No/Date:1/81‐

ALC2/2018
15.05.2018|                 ILAMINATIONS LIMITED

器群児50Ю0485/AⅢν l跳λ鵬OЮ0647ハmν 嚇∬辮
m卿

Decision : Committee considered the case as per agenda alongwith other relevant papers and
decided to ratify the norms for the above advance authorization as per MoS comments vide
their UO No. 2(6)/2011-TW dated 24.01.2018 (copy enclosed).

RA concemed may take suitable consequential action accordingly.

Mcct No/Date:1/81‐

Lic.No/Date:0310817152

20.11.2017

P霞りName:AESTHETIC

23                             2≦
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1/050/00499/AM18/



Case No.:1/22/81‐ ALC2/2017

HQ Filc

:01/81/050/00484/AM18/

in MT

Import Item Name
Quantity
allowed

P田りName:SKIPPER LIMITED Meet No/Date:1/81-
ALC2/2018
15.05.2018

Approved

RLA File

:02/24/040/00138/AM18/

Lic.No/Date:0210208007

.11.2017

Decision : NC considered the agenda alongwth relevant documents and decided to ratify
for the above advance authorization as under :

SloNo. Export Item Name.

Transmission Line / Telecom Towers & parts there of
ns of (l) Relevant

Billets of relevant grade of steel, Net Qty. 6254.25 MT-(H S

code 72071920) / Angles of relevant grade of steel, Net
.6254.25 MT― (H S COde 72162100/72165000),(2)3124.81
of Relevant H.R.Coil(Hot Rolled Flat Products)cont tO Sl

2.

from sl no l.) Non Alloy and Other Alloy in coil form
width of 600 mm and above) (HS Code 72253090) I

16292.000

0.001
Ho Ro Stecl Plate(HT/MS)(HS COdC 72083710/73082011),(3)

1133.09 MT ofl」 llrought Zinc containing by weight 99.99%or

of Zinc and (4) 650.37 MT of Relevant Alloy Hot Rolled
Steel Wire Rod of relevant grade of steel (for Nut & Bolts)

Committee observed that Billiets and Angles claimed as one quantity. Committee decided to

quantity of input item sl.no-1.

Billets of relevant grade of steel,
35.691MT

Qty.6254.25 MT-(H S code 72071920) I

of relevant grade of steel, Net Qty. 6254.25 MT-(H S 79.335

72162100/72165000)

levant H. R. Coil (Hot Rolled Flat Products) Non Alloy and

ther
281.050

Alloy in coil foll..

72253090)/H・ R.
(Width Of 600 mm and above)(HS COde
Stccl Plate(HT/MS)(HS COde 72083710/

3082011)

nrought Zinc conraining by weight 99.99% or more of Zinc 1016。00MT

levant Alloy Hot Rolled Steel Wire Rod of relevant grade of
12.971lИT

(for Nut&Bolts)

24
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ALC2/2018
15052018

Lic No/Datei04 1016375 1

29112017

Withdrawn

for above advance
Committee decided

Fi.tr,, r C"*rntttil
lauthorization ratified in NC M.No.24l81 dated 20.03.2018. Accordingly,
Ito withdraw the case lrom the agenda.

:03/95/040/00666/AM18/

ICaseNo.:9/22/81‐
ALC2/2617

|

1翻r…
Lic No/Date:0310817454

30112017

Lic No/Datc:0310817472

04 122017

1翻
「

肝 ~

ision :NC noted that application for the above AA had b".n ,.f*d to DIPPお r
NC decided to await their comments and defer the case.

case stands dcferrcd t0 10.07.2018.

Defer Datei

10.07.2018

tatus:
Deferred

郡3Л児剛∞のνAttν  ttλ蠍∽
"仰
Att ν Defcr Date:

10072018

rcferrcd tO DIPP fOr

Decision :NC noted that MOS deficiency letter dated 09.02.2018 scnt to flrm.cOmrnittcc
ided to send a reminder to firm and defer the case.

The case stands deferred to 10.07.201g.

tatus:
Deferred

HQ File Lic.No/Date:0310817568 Defcr Date:

1007201879
:O1/81/050/00494/AM18/ 07.122017

Decision : NC noted

RLA Filc

:03/95/040/00739/AM18/

that application for the above AA had been
to await their comments and defer the case.mments. NC decided

The case stands def'erred to 10.07.201g.

隅粗
It-l..Nozoii.,: r I ooooe:s

面Ｄａ‐８
８ＭｃｃｔＮ。／̈
¨

:01/81/050/00497/AM18/

lnln rite

F震

¨…9期 7 Name:JAIN METAL
νIILLS

No/Date:1/81‐

NamelPHOENIX FOILS

No.:11/22/81-ALC2/2017 Name:POLYCAB WIRES
LTD.

No.:13/22/81‐ ALC2/2017

FeN∝

И2ν81‐ ALCν狙 7ド
湘
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: NC noted that application was refened to DIPP, however, DIPP has returned the

NC decided to forward the applicationpplication with remarks that case pertains to MSME.
MSME for comments and defer the case.

case stands deferred to 10.07.2018.

us:

Deferred

Lic No/Date:0510404960  1Dcfer Datei
10072018

Decision : Committee considered the agenda in the above case and decided to ask the firm to

ish the percentage of alloy composition of export item-Lead Alloy for examination of the

. Committee further decided to ask percentage Lead content in import item -Lead Scrap.

case stands deferred to 10.07.201 8.

Mcct No/Datc:1/81‐

ALC2/2018
15.052018

Approved

Lic,No/Datc:0310818034

2712.2017

Decision : Committee considered the case as per agenda alongwith other relevant papers and

per DIPP comments videided to ratify the norms for the above advance authorization as

their F No.7/257/17/TSW/18 dated 18.04.2018 as undcr:

Export Products : Aluminium Conductor Steel Reinforced and All Aluminium AIloy Conductor

Import Items:
(i) Item l, 2 and 3 may be allowed as per SION C7.

(ii) Item 4 may be allowed as2%o of FoB value of EPs at SlNo. 1 and 2.

(iii) Items 5, 6 and 7 may be allowed as per C1394.

iiri These import itemi may be allowed as per the above-referred SIONs or as applied for,

whichever is less.

(v) Import items should be of relevant grade, size, thickness, diameter as contained in the EP. Net

content of above inputs in the export product will be as certified by jurisdictional GST

Authorities.

RA concerned may take suitable consequential action accordingly.

RLA F‖ e

:03/95/040/00648/AM18/

Party Name:POLYCAB WIRES
PVT LTD

Meet No/Date:1/8ト

ALC2/2018
15.05.2018

Mcet No/Date:1/81‐

ALC2/2018
15.052018

us:

Deferred

RLA File

:03/95/040/01019/AM18/

Lic.No/Date:0310819401 br Date:
10072018

: NC noted that application for the above AA had been

:01/81/050/00493/AM18/ :05/24/040/00382/AM18/

Case No.:12/22/81-ALC2/2017 Party Name:STERLITE POWER
TRANSMISS10N LIMITED

:O1/81/050/00495/AM18/

Case No.:1/1/81-A LC2/2018

:01/81/050/00001/AM19/

mments. NC decided to await their comments and defer the case.

referrcd to DIPP for

15 12.2017

F‖ c

Pany Name:PILOT
INDUSTRIES LTD

26                                    
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~ICase No.:5/1/81‐
ALC2/2018 Parり Name:AMARA RAJA

BATTERIES LTD
Mcet No/Date:1/81‐

Lic No/Date:0410164013

Mect No/Datei1/8ト

ALC2/2018

tus:
Deferred

Defer Datc:

10072018

Decision : NC decided to forward the application for the above AA to DIPP for comments
defer the case.

case stands deferred to 10.07.2018.

RLA Filc

:04/24/040/00197/AM17/

IParty Name:KIRTANLAL

「
‐ 比 関 VA‐ LIMl‐ D

“

に1『児剛 ∞∞νAM D戸 脇 靡 蕊 戸 H¶ 鼎
α

“

Ю授

“

解

脇 .器:

15052018

ision : NC decided to forward the application for the above AA to MSME for commenrs
defer the case.

case stands deferred to 10.07.2018.

********

ALC2/2018
15.05.2018

:01/81/050/00005/AM19/ 27022018

Case No.:2/1/81-ALC2/2018

27
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Deputy industrial Adviser

Government of lndia
Ministry of Steel
Technical Wing

Subject: Ratification of norm in terms of Para 4.7 of HBp (Vol-l) for Advance
Authorizations No 2610012779 dated 15.12.2016, 2610012163 dated 14.07.2016
and 26100'12767 dated 17.08.2016- M/s V K Smelter pvt Limited.

DGFT may refer to their UOs No 01/8"1/50i524tAM-17lDES-2/68 dated
03.04.2018, 01/81/050/00659tAM-ITtDES-2t72 dated 01.05.2018 and
01/81/050/00409/AM-17/DES-2123 dated 01.05.2018 for ratification of above
mentioned Advance Authorizations of M/s v K smelter pvt Limited,
vishakhapatnam. ln this connection, it is informed that Ministry of Steel has
examined the request of the applicant in consultation with lndian Ferro Alloy
Producers Association (IFAPA), Kolkata and others, and this Ministry certifies that
632 Kg Aluminium Granules would be required per tonne of Low carbon Ferro
Chrome through thermite process.

However, it is noted that in one of the applications, the company has applied
for 20 MT of Aluminum Granules against export of 10g MT of Low carbon ferro
chrome i.e. @ 185 Kg of Aluminum Granules per tonne of export product. on the
other hand, in two other applications, they have applied for @ 900 Kg and 925 Kg
each per tonne of the export product. The company has clarified that in the l"tcase
of import of 20 MT, their export quantity was 21.338 MT ( i.e @ 937 Kg), however,
they wrongly mentioned export quantity as 108 MT.

ln view of the above, DGFT Norms committee may take suitable decision on
the quantity of Aluminum Granules to be allowed in the three cases stated above.

,hri VinOd Kashayap, FttDO NC il,DGFT, Udyog Bhawan, New
Ministry Of Steel U O No 2( lg―TD dated 12062018

_28-
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terms Of Para 4.7 of HBP(VOi‐ 1)。f Advance

dated 19.09.2016‐ M′S PhOenix Foils Private

DGFT may refer to their UO note No O1l81l5}l 385 /AM-17/DES-2/ dated

zt.ll.iola r"g"rding turnisning the comments of Ministry of steel for ratification of

tn" q*.titv 6t it"i., ot lmpJrt and export of the above mentioned Advance

Authorization. ln tnis connection, the following quantity of import may be allowed

against exPort:

Thequantityhasbeencalculatedbyallowing3%netofwastagetowardscold
rolling of imported coils followed by slitting to get the desired thickness and width.

唾
(S K Bhatnagar)

Deputy lndustnal Adviser

Bhawan,New De!hi             __

Government of lndia
Ministry of Steel

Technical Division

RIm需:鳳「耐
ill∬
1器‖:9F

Limited,Mumbai.

１

　
０

Ｓ

Ｎ

Item of export Quanlty Item of import Quan■ ty

1 cOld  Rolled  Stainless
Steel st面ps of Width 36

MM  to  240  MM,
Thickness 0 10 MM tO
0 18 MM Of Grade
304ノ304L

11967476
Kg

Cold Ro‖ ed Stainless
Steel(Pnme Quality)
cOns Ofthickness abOVe
0 20 MM OfVVidth above
500  MM  Of  Grade
304/304L

12326500
Kg

Shri Vinod FTDO,DGFT,
耐inistry of Steel U O N0 2(10)ノ 2016-TD dated 20 02 2018

-2デ9-
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…Government of lndia
Ministry of Steel

Technical Division

Subject: Ratification of norms in terms of Para 4.7 of HBP (VolJ) of
Authorization (AA) No 5610005138 dated 11.05.2017 - M/s National Steel & Agro
lndustries Limited; lndore.

DGFT may refer to the UO Note No 011811501236tAM-18/DES-lt/26 dated
01 .08.2017 whereby the request of M/s National Steel & Agro lndustries Limited;
lndore was forwarded to Ministry of Steel for ratification of the above mentioned
Advance Authorization.

The aforesaid case for ratification of Advance License has been examined in
the Ministry of Steel based on the quantity exported by the applicant against the
aforesaid AA. The required quantity of items of import has been calculated is per the
revised norm published by DGFT vide pN No 33(RE:2012)tzo09-2014 dated
30.11.2012. However, NC decided that that the quantity required for per tonne of
export product may be given instead of total quantity. Accordingly the required import
quantity to be allowed for per tonne of export product has been calculated as per the
aforesaid Public Notice and enclosed herewith for consideration of Norms
Committee.

rhe)A_
(S:FCB:6-atn;ga0

Deputy lndustrial Adviser
Telefax: 011-23062490

!,rlcl: as above

V Shri Vinod Kashyap, FTDO, DGFT, UdyogBhawan, New Delhi.
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S:。 No Advanced
Authorisation

No. & Date

Description of ltem of Export Quantity
of Export

MT

Thickness

(MM)

Zinc
Coating in
(gms/m2)

Quantlty of:nput perton of export product
Hot Ro‖ ed
A‖ oy Steel

Sheets′

Strips′ Wide
Coils of

re:event

orade rMT〕

Zinc in ingOt

fonn(Kg)
Aluminium
Si!icon A!:oy

Slab′ lngot

(Kg)

Ro‖ ing

M‖ IRo‖ s

(Kg)

Ro‖ing

Oi:(Kg)

Pickling

Oil(Kg)

VC:
Rusto‐

Paper

(Sq
Metre)

Guard
Film (Kg)

App‖ cato

r Ro‖ s

(Kg)

Primer
(litre)

Backer

l■re)

Top Coat

O■ re)

1 5610005138
dated

l1052017

Cold Ro‖ed Zlnc and Aluminium― Silicon A‖ oy 188072

(Plain/Corrugated) having coating thickness of
Primer 4-1 0 Micron, Backer 4-14 Micron and
Top Coat 12-28 Miqon, Tickness ranging from
0.10 to 1.62 mm, Zn-Al-Si coating range from 40
239 gms/m2.

10640 025C 2164 2811 125 045 2477 013 1705 3031
17779 028C 104 1905 2474 125 035 045 500 217e 013 1241 1496 2659
14907 0320 150 1702 221 125 035 045 1935 013 1105 1332 2368

0320 103 242C 3143 125 045 500 1935 013 1105 1332 2368
25179 0340 104 2183 2835 035 1744 013 1201 2135
5408 0350 106 1537 1997 035 045 50C 1744 013 996 1201 213[
15164 0400 1825 2371 035 045 1457 832 1003 1783
2572C 045C 105 2024 035 1346 769 927 1647
2599 047C 145 2355 3059 125 035 045 500 1251 714 1531
15754 050C 1037 1347 125 035 500 1169 667 804 1430
23145 0500 160 1756 2281 035 500 169 667 804 1430

ヽ
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モ要七二〕γGovernment of lndia
Ministry of Steel

Technical Division

SubieCt:Ratification of norms in terms of Para 4.7 of HBP(Vo卜 :)。f Advance
Authorization(AA)No 5610005140 dated 18.05.2017‐ Mノs National Steei&Agro
industries Limited;:ndore.

DGFT may refer to the uO Note No 01/81/50/237/AM‐ 18ノDES― |1/66 dated
15 02 2018 whereby the requisite information received from M/s Nationai Steei &
Agro industries Limited;indore was fOn″arded to Ministry of Steelfor ratificalon of
the above mentioned Advance Authorization

roduct is covered under SK)N C 473 of
ntity of zinc has been calculated as per

Hot Ro‖ ed A‖ oy Steel sheetsノstrips/wide
ased On content basis as per SK)NC-473

The quantity of items of import tO be a‖ owed under the aforesaid AA has been
calculated for per tOnne Of expOrt product in the Excei sheets enclosed herewith for

consideralon ofthe NORMS Commltee

SrQ
(S.K.Bhatnagar)

Deputy lndustrial Adviser
Telefax: 011-23062490

Encl: as above

v 
-S.hr! 

Vino_d Kaqhyap, FTDO. DGFT. UdyogBhawan. New Dethi.
Ministry of Steel U.O.No. 2(6)

に
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SI No Advanced
Authorisation No. &

Date

Description of ltem of Export Quantity of
Export MT

Thicknes
S(MM)

Zinc
Coating

in
(gms/m2)

Quantity of lnput per ton of export prorluct
Zinc (Kg) Hot

Ro‖ ed
A‖ oy

Steel

Sheets′

Strips′

Wide
Coils of

relevent

grade

RoI‖ ng
Mill Ro‖ s

(Kg)

Ro‖ ing

Oil(Kg)
Steel

Strapping

(K9)

1 5640005140 dated
18052017

Cold rolled Galvanized/
Galvannealed (Plain/Corrugated)
Alloy Steel Sheets/stripsAwide
coils of relevent grade having
thickness 0.14 mm to 1.50 mm
and having Zinc coating 70 - 100
gms/m2

1969035

53078 014 70 7444 1,03481 125 035 200
9930 014 80 7441 1,03481 125 035 200
149216 014 90 9589 1,01079 125 035 200
208118 015 90 8943 1,01802 125 035 200
45458 016 80 6505 1,04527 125 035 200
188540 018 60 4120 1,07194 425 035 200
53614 018 70 5778 1,05340 125 035 200
160726 018 80 5778 1,05340 125 035 200
79546 018 90 7441 1,03481 425 035 200
52768 025 70 4153 1,07457 125 035 200
494448 025 90 5346 1,05823 125 035 200
185446 026 80 3706 1,07657 125 035 200
80134 027 60 2644 1,08844 125 035 200
26638 032 100 4045 1,07278 125 035 200
131610 043 100 3101 1,08333 125 035 200
79765 150 100 914 1,10778 125 035 200
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No:7/ee/77/rs I l{

Minisuy of Commerce & tndustry
Department of Industrial policy & promotion

flechnical Support)
Udyog Bhawan, New Delhi

Dated, the{May,2018

OFFICE MEMORANDUM

Subiect: Ratification of norms in respect ofAA No, 0410163279 dt.27.6.17 issued
to M/s Siechem Technologies private Limited.

Ref: DGFT. U.O, No.01/81/50/00238 / AM-LB /DES-Z / 642 dated 1.05.2018

The instanr AA N o. 0410163279 dt. 27 .6,1j may be ratified as under:

(D Quantity of import items at Sl. Nos. 1 and 2 for the export items at Sl Nos.
1 to 14 [Control Cable (Copper Conducror)] may be illowed as per SION
C248 [Engineering Table 5) or as applied foi whichever is less.(iD Quantity of import items at sl. Nos. 1 and 2 for the export items at sl Nos.
15 to 19 [Solar Cable/ Solar (Copper Conductor]] may be allowed as per
SION CZ70 (Engineering Table 6l or as applied foi whichever is less.(iii) The Import items should be of ielevant grade, size and specifications as
contained in the respective Eps. Net content of above input in the el w i
be as certified by jurisdictional GST Authorities.(iv) Department of Heavy Industry may ue ror ttie export items at sl Nos. 20 to
29 [Automotive Cable (Copper Conductor)].

l\
uA\

lsuriaeelcnaunan;
Development Officer

To
Directorate General of Foreign Trade
(Sh. Vinod Kashyap, FTDO)
Udyog Bhawan, New Delhi

Ⅵ 蝙 AP

_64″
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F.No. 712912018-T3

Ministry of Commerce & Industry
Department of Industrial Policy & Promotion

(Technical SuPPort Section)

Udvos Bhawan, New Delhi
Dated, thI 16th March,2018

OFFICE MEMORANDUM
Subject: Ratification of norms in respect of Advance Authorisation No.

0310814293 dated 28.06.2017 issued to M/s Polycab Wires Pvt. Limited

Ref: DGFT U.O. No. Oll8ll50l278lAM-18/DES-2/315 dated 11.09.2017

1.

Advance Authorisation may be ratified as under:

Description, sizes, quantities and net weight of export items at Sl. No. | & 2 under

the Advance Authorization may be specified as per enclosed Annexure'

Quantity of import item at Sl.No.l i.e. Copper Wire Rod may be allowed as

1.01 Kgs./Kg. content in the export items at Sl. No. | &.2.

Quantity of import item at Sl.No.2 i.e. Aluminium Ingot may be allowed as

1.01 Kgs./Kg. content in the export items at Sl. No. | &2.
Quantity of import item at Sl. No. 3 i.e. LDPE Compound may be allowed as 1.05

Kgs.lkg content in the export items at Sl. No. | &,2.

Quantity of import item at Sl. No. 4 i.e. PVC Resin may

Kgs./Kg. content in the export item at Sl. No. 1.

Quantity of import item at Sl. No. 5 i.e. PVC Plasticizer
Kgs./Kg. content in the export item at Sl. Nol .

be allowed as

l5'o $ ,"F

1.05

2.

3.

4.

5.

6.

7.

8.

may be allowed as 1.05

Quantities of import items at Sl. No. 6 to 13.( LLDPE, Aluminium Trihydrate. Silane

Coupling Agent, Perkadox, Anioxident, Calcium Carbonate, Calcined Clay, Magnisium

Hydroxide) may be allowed as 1.05 Kgs./Kg. content in the export item at Sl. No. 3.

Import item at Sl. No. 14 i.e. Wooden Cable Drum may be allowed as per packing

policy

Norms committee may take a view

To

Directorate General of Foreign Trade

(Sh. Vinod Kumar Kashyap, FTDO, DES-ID

Udyog Bhawan, New Delhi.

*w_*

(S. K. Jain)

Development Officer
Tele : 2306 3166
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EXPORT ITEM L:ST(ADVANCE AUTHORISAT10N NO.0310814293 DT.28.06.2017
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size a type of Cables Qty(MTRS) Totat Cable wt

(MT⇒

1 Copper Cond.XLPE!nsulated PVC Sheathed Al.Wire Armoured Cabtes Betow 1000 V.

101 1 Core X 120 Sq.MM 7500 10.275

1 02 l Core X 240 5q.MM 9000 24.210

2 Cond XLPE lnsutated ZHFR Sheathed At Wire Armoured cables Betow 1000 V

201 1 Core X 240 Sq./WVl 9000 24210
202 1 Core X 240 Sq.lrl/Vl 6000 16.140

_る
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F.No. 712912018-TS

Ministry of Commerce & IndusttY
Department of Industrial Policy & Promotion

(Technical Support Section)

Udyog Bhawan, New Delhi
Dated, the 16th March,2018

OFFICE MEMORANDUM
Subject: Ratification of norms in respect of Advance Authorisation No.

0310814274 dated 28.06.2017 issued to M/s Polycab Wires Pvt. Limited

Ref: DGFT U.O. No. 0ll81l50l279lAM-LS|DES-2/316 dated 11.09.2017

Advance Authorisation may be ratified as under:

Description, sizes, quantities and net weight of export items at Sl. No. I to 3 under
the Advance Authorization may be specified as per enclosed Annexure.

Quantity of import item at Sl.No.l i.e. Copper Wire Rod may be allowed as

1.01 Kgs./Kg. content in the export items at Sl. No. I to 3.

Quantity of import item at Sl. No. 2 i.e. LDPE Compound may be allowed as 1.05
Kgs./kg content in the export items at Sl. No. 2 &3.
Quantities of import items at Sl. No. 3 to 10 ( LLDPE, Aluminium Trihydrate. Silane
Coupling Agent, Perkadox, Anioxident, Calcium Carbonate, Calcined Clay, Magnisium
Hydroxide) may be allowed as 1.05 Kgs./Kg. content in the export item at Sl. No. 3.

5. Quantity of import item at Sl. No. 11 i.e. PVC Resin may be allowed as

Kgs./Kg. content in the export item at Sl. No. 1.

6. Quantity of import item at Sl. No. 12 i.e. PVC Plasticizer may be allowed as

Kgs./Kg. content in the export item at Sl. No .1 .

Quantity of import item at Sl. No. 13 i.e. Galvanised Steel Wire may be allowed as

1.02 kgs/kg content in the export items at Sl. No. 2 & 3.
Import item at Sl. No. 12 i.e. Wooden Cable Drum may be allowed as per packing
policy

1.

Norms committee may take a view

To

Directorate General of Foreign Trade

(Sh. Vinod Kumar Kashyap, FTDO, DES-ID
Udyog Bhawan, New Delhi.

2.

3。

4.

7.

8.

1.05

1.05

. -',--
-/ --t --./s - T 613)tzt7 (s.K. iain;

Development Officer
Tele : 2306 3166
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EXPORT ITEM LiST(ADVANCE AUTHOR:SAT10N N0 0310814274 DT.28.06.2017

lι ′
`12)′

ァ

Sr No size a type of Cables Qty(MTRS) Totat Cabte wt

(MTS)

1 Copper COnd PVC:nsutated PVC Sheathed Unarmoured Cables Betow 1000 V

1 01 1 Core X 500 Sq.M/\,\ 1200 6096

Copper Cond. PE lnsutated PE Sheathed Armoured Cabtes Betow 1000 V.
201 2 Core X 1.5 Sq.lWU 21000 4158
202 4 Core Xl.5Sq MM 21000 5313
203 2 Core X 2.5 Sq.MlV\ 42000 10542

Copper Cond.XLPE lnsutated ZHFR Sheathed Armoured Cables Betow 1000 V

301 3 Core X 150 Sq.l'!V\ 1000 6030
302 3 Core X 150 Sq.lvVVl 1000 6030
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F.No. 712912018-T3

Ministry of Commerce & Industry
Department of Industrial Policy & Promotion

(Technical SuPPort Section)

Udyog Bhawan, New Delhi
Dated, the l6th March,2018

OFFICE MEMORANDUM
Subject: Ratification of norms in respect of Advance Authorisation No.

0310814294 dated 28.06.2017 issued to M/s Polycab Wires Pvt. Limited

Ref: DGFT U.O. No. 011811501281/AM-18/DES-2/318 dated 11.09.2017

Advance Authorisation may be ratified as under:

1. Description, sizes, quantities and net weight of export items at Sl. No. I to 16 under

the Advance Authorization may be specified as per enclosed Annexure.

2. Quantity of import item at Sl.No.l i.e. Copper Wire Rod may be allowed as

1.01 Kgs./Kg. content in the export items at Sl. No. 1 to 8, 10, 11, 13,14 & 16.

3. Quantity of import item at Sl.No.2 i.e. Aluminium Ingot may be allowed as

1.01 Kgs./Kg. contentintheexportitems atSl.No. 6,7,912,13 & 15.

4. Quantity of import item at Sl. No. 3 i.e. LDPE Compound may be allowed as 1.05

Kgs./kg content in the export items at Sl. No. 1,2,3 & 6 to 16.

5. Quantity of import item at Sl. No. 4 i.e. Semi Conducting Compound may be allowed
as 1.05 kgs/kg content in the export items at S1. No. 6, l0 &. 12 to 15.

6. Quantity of import item at Sl. No. 5 i.e. PVC Resin may be allowed as 1.05

Kgs./Kg. content in the export items at Sl. No. 1, 3,4,5,9, 11, 12,14 &.15.
7. Quantity of import item at Sl. No. 6 i.e. PVC Plasticizer may be allowed as 1.05

Kgs./Kg. content in the export item at Sl. No . 1,3, 4, 5, 9, ll , 12, 14 & 15.
8. Quantity of import item at Sl. No. 7 i.e. Copper Tape may be allowed as 1.01 Kgs./Kg.

content in the export items at Sl. No. 6,l0 & 12to 15.
9. Quantity of import item at Sl. No. 8 i.e. Galvanised Steel Wire may be allowed as

1 .02 kgs/kg content in the export items at Sl. No. 1 , 8, 9 to 12, 14 & 1 5.

10. Quantities of import items at Sl. No. 9 to 16.( LLDPE, Aluminium Trihydrate. Silane

Coupling Agent, Perkadox, Anioxident, Calcium Carbonate, Calcined Clay, Magnisium
Hydroxide) may be allowed as 1.05 Kgs./Kg. content in the export items at Sl. No. 7,

8, 10 & 13.

11.Import item at Sl. No. 17 i.e. Wooden Cable Drum may be allowed as per packing

policy
Norms committee may take a view ′   'ヽ

(S. K. Jain)

Development Officer
Tele : 2306 3166

To

Directorate General of Foreign Trade

(Sh. Vinod Kumar Kashyap, FTDO, DES-II)
Udyog Bhawan, New Delhi.

_31″



ADⅥNCE AUTHO劇 SATONttLEN0 03Ю y010100138FAM8

ADVANCE AUTHOR SAT10N N0 0310814294 Dated 28 06 2017

Si No Size & type 0f Cables Qty(MTRS) Total Cable wt (MTs)

ICOpper cOnd XLPE insulated PVC lnner Sheathed and MDPE Outer sheathed Armoured Cab es Be ow 1000 V

3 Core X 25 Sq MM

2 Copper Cond PE Insulaled and Sheathed Armoured Cab es Below 1000 V

4 Core X 2.5 Sq.t/M 7968
2Core X15 Sq MM 21000 4158
4 Core X 15Sq MM 7590

204 4 Core X 2.5 Sq.MM 39000 12948
3 Coppe「 gond xLPE nsulated PVC Sheathed unarmOured Cab es Below 1000V
l Core X4 Sq MM 0067

302 l Core X6 Sq MM 1000 0089
l Core X 10 Sq MM 2000 0260
1 Core X 16 Sq.MM 0370
l Core X 25 Sq,MM 2000 0560
1 Core X 35 Sq.i,4[4 0750
4 Core X 50 Sq MM 2000 0980
l Core X 70 Sq MM 0345
l Core X 95 Sq MM 0235
l Core X 120 Sq MM 0293
1 Core X 150 Sq.[4M 0360
l Core X 185 Sq MM 250 0448
l Core X 240 Sq MM 0583

4 Copper Cond. PVC lnsulated PVC Sheathed Unarmoured Cables Below 000V
J COre X 10 Sq MM 10300 1494
l Core X 16 Sq MM 10300 2112
l Co「e X25Sq MM 10300 3193

404 2 Core X15 Sq MM 0465
2Core X25 Sq MM 0580
2 Core X4 Sq MM 5000 0965
2 Core X 6Sq MM

1 125
5 Copper Cond. PVC lnsulated LJnarmoured Cables Betow tOO0 V.
,Core X l Sq MM 0280
l Core X15 Sq MM 102000
l Core X25 Sq MM 102000 3264
l Core X 4 Sq MM 30500 1403
J Core X 6 Sq MM 1 983
l CoЮ Xlosq MM 10300

J COre X 16 Sq MM 6200 1023

6

測 Cond Covered wilh semi Cond cOmp XLPE lnsulated CU VVire Screened wlh cu Tape MDPE Sheathed una「 mOured
CaЫ es ll KV

3 Core X 300 Sq MM 6000 31740
7 Copper cOnd xLPE insulated ZHFR Sheathed AI W re Armoured cab es Below 1000 V

'Core X 800 Sq MM
1000 8700

8 Copper Cond XLPE nsu ated zHFR Sheathed Armoured Cab es 8elow l 000V
3 Core X 150 Sq MM 1000
3 Core X 150 Sq MM 6030

9 AuminumCond xLPElnsulatedPVcsheathedArmouredcablesl100V
4 Core X35Sq MM 5000 5280
4 Co「 e X25Sq MM 5000 4330
3 5 Core X 185 Sq MM 16885
35 Core X 35 Sq MM 0140
4 Core X 16 So MM 0094
CU Cond Covered with Semi Conl COmp XLPE Insu ated CU Tape ZH! =R Sheathed Armoured Cables ll KV

1001 3 Co「e X95Sq MM 1000 6400
1002 3 Core X 95 Sq MM 2000 12800

90ppe「 Cond XLPE Insu ated PvC Sheathed Armoured cab es lloO V

41 01 Core X 2 5 Sq MM 2450 0884

´
オ

r`,3′し,t



／
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1450 0906
11.02

19 Co「e X2.5Sq MM      _
0673

11.03 0312
11.04 14 CoF3又 2.5 Sq.MM

,6ra.t \r,irh Qomi cnna Comn XLPE lnsulated CU.Tape PVC Sheathed Atrnqqlgq lables 11 KV'

3 CoさX%Sq.MM 3999 3999
12.01

Ou Cond COVeredWtth SemiCond m
3000 14.250

13.01 じore ttZluu bq.IⅥ Ⅳl

Sheathed A'ry"g! !'bffi
22230

3じ o「e入 lzU bql型

Yt DE tnerrlalpd Ct I Taoe PVC Sheathed Armoured Cables 33 KV

13.203

15.01

∞pptt COndudor XLPE lnsttded MDPE Ottg Sheamed una 1        56.487
2Core X6Sq Ш

7066000 1.978

16.02 じore入 lU bq,MM
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F.No.7/29/2018‐ TS
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3.

4.

5.

7.

8.

Norms committee may take a view

To

Directorate General of Foreign Trade

(Sh. Vinod Kumar Kashyap, FTDO, DES-II)

Udyog Bhawan, New Delhi 

*Hffi

1為 尾

Udyog Bhawan, New Delhi

Dated, the l6th March. 201 8

OFFICE MEMORANDUM
subject: Ratification of norms i*.tp..t of Advance Authorisation No'

0310814303 dated 28.06.2017 issued to M/s Polycab wires Pvt' Limited

Ref: DGFT U.O. No. Oll8ll5ol282/AM-18/DES-2/319 dated 11.09.2017

Advance Authorisation may be ratified as under:

1. Description, sizes, quantities and net weight of export items at Sl' No' 1 to 8 under

the Advance Authorization may be specified as per enclosed Annexure'

2. Quantity of import item at Sl.No.l i.e. Copper Wire Rod may be allowed as

1.01 Kgs./Kg. content in the export items at Sl. No. I to 8.

Quantity of import item at Sl. No. 2 i.e. LDPE Compound may be allowed as

1.05 Kgs.lkg content in the export items at Sl. No. 1 to 8.

euantily oi import item at Sl. No. 3 i.e. PVC Resin may be allowed as

1.05 Kgs./Kg. content in the export items at Sl. No. 1 to 6'

euantiiy of import item at Sl. No. 4 i.e. PVC Plasticizer may be allowed as

1.05 Kgs./Kg. content in the export item at Sl. No . 1 to 6.

6. Quantities oi i*port items at Sl. No. 5 to 12 ( LLDPE, Aluminium Trihydrate. Silane

Coupling Agent, Perkadox, Anioxident, Calcium Carbonate, Calcined Clay, Magnisium

Hydioxide) may be allowed as 1.05 Kgs./Kg. content in the export items at Sl. No. 7

&8.
Quantity of import item at Sl. No. 13 i.e. Glass Mica Tape may be allowed as

1.02 Kgs./Kg. content in the export items at Sl. No. 9, 5, 6 &.7 .

Quantity of import item at Sl. No. 14 i.e. Galvanised Steel Wire may be allowed as

1.02 kgs/kg content in the export items at Sl. No.1 to 6.

9. Import item at Sl. No. 15 i.e. Wooden Cable Drum may be allowed as per packing policy

(S. K. Jain) '
Development Officer

Tele : 2306 3166

_■ 2″



EXPORTITEM LIST(ADVANCE AUTHORISAT10N N0 0310814303 DT 28 06 2017)
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S「 No S ze&type Of Cab es Qty(MTRS) Total Cab e"t(MTs)

Copper Cond Covered wth C ass M ca Tape XLPE lnsu ated PVo Sheathed A「 moured Cab es Be ow 1000 V

2 Core X 4Sq MM

2 Coppe「 Cond XLPE lnsulated PVC Sheathed Armoured Cables Below 1000 V

13 Core X 2 5 So MM 6100 6039

25 Core X 2 5 Sq MM 6250 10375

2Core x4Sq.VlV 21200 9010

3 Coppei Cond XLPE lnsulaled overa‖ Shielded PVC Sheathed Armoured nstrumentalon Cables Below 1000 V

5 Patt X 05 Sq MM 13665 5261

2 Pa「 X05Sq MM 0743

303 20 Pal「 X05Sq MM 18100 18643

lo Par x o5Sq MM ,7970 10782

l Pa「 XlSq MM

Coppe「 Cond XLPE lnsulated l&O Shie ded PVC Sheathed Armoured lnstrumentalon Cables Below 1000 V

5 Pa「 X05Sq MM 21310 10229

402 10 Pair X 0.5 Sq.[4M 1673●  ― 14890

2Par X15SqMM 1000 0460

5

Copper Cond Covered wlh Glass M ca Tape XLPE Insu ated lndlvidua and Overal Sh e ded PVC Sheathed´ こmoured Cbb es Below

1000V

5Par X 05 So MM 5408

502 10 Pa「 X05Sq MM 7140

503 5T X15SqMM 5750 7073

10T X15SoMM 39597

6 Copper Cond Covered wlh Glass M ca Tape XLPE nsu ated Ove「 a‖ Sh e ded PVC Sheathed Armoured Cables Below 1000 V

l0 Pair X 0.5 Sq.MN4 5250 4305

5Par X 05 Sq MM 2600
603 lParXlSqMM 23710 6757
lTX15SqMM 18000 6390

7 )opper Cond. Covered with Glass l\4ica Taoe XLPE lnsulated ZHFR Sheathed Unarmoured Cables Below 1000 V
'10 Pair X 0.5 Sq.MM 3500 1806

Copper Cond. XLPE lnsulated ZHFR Sheathed Unarmoured lnslrumentalion Cables Beiow 1000V
l Par Xl SqMM 1 141

´々ら
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F.No. 712912018-T3

Ministry of Commerce & Industry
Department of Industrial Policy & Promotion

(Technical SuPPort Section)

Udyog Bhawan, New Delhi
Dated, the l6th March,2018

OFFICE MEMORANDUM

subject: Ratification of norms in ...p..t of Advance Authorisation No'

0310814467 dated 05.07.2017 issued to M/s Polycab wires Pvt. Limited

Ref: DGFT U.O. No. O1l8ll5ol280/AM-18/DES-2/317 dated 11.09.2017

Advance Authorisation may be ratified as under:

1. Description, sizes, quantities and netweight of export items at Sl' No' 1 to 15 under

the Advance Authorization may be specified as per enclosed Annexure'

2. Quantrty of import item at 
-St.No.t 

i.e. Copper Wire Rod may be allowed as

t.Ot fgs.lKg. content in the export items at Sl. No. I to 4 & 6 to 15.

3. Quantity oi impon item at St.No.Z i.e. Aluminium Ingot may be allowed as

t.Ot fgs./Kg. content in the export items at Sl' No' 1,3, 5 & l5'
4. euantily oiimport item at St. No. 3 i.e. LDPE Compound may be allowed as

t.os rgs.ltg content in the export items at Sl. No. 1 to 4, 6, 8, 9, 11 & 13 to 15.

5. euantity of import iterir at Sl. No. 4 i.e. Semi Conducting Compound may be allowed

as 1 .05 kgs/kg content in the export items at Sl. No. 2 & 3 '

6. Quantity of import item at Sl. No. 5 i.e. PVC Resin may be allowed as

1.05 Kgs./Kg. content in the export items at Sl. No. 1 to 14.

7. euantity oi import item at Sl. No. 6 i.e. PVC Plasticizer may be allowed as

1.05 Kgs./Kg. content in the export item at Sl. No . I to 14.

8. Quantity of import item at Sl. No. 7 i.e. Copper Tape may be allowed as

content in the export items at Sl. No. 2 &3.
1.01 Kgs./Kg.

9. Quantity of import item at S1. No. 8 i.e. Galvanised Steel Wire may be allowed as

1.02 kgs/kg content in the export items at Sl. No.2, 4 &, 14.

10. Quantities of import items at S1. No. 9 to 16.( LLDPE, Aluminium Trihydrate. Silane

Coupling Agent, Perkadox, Anioxident, Calcium Carbonate, Calcined Clay, Magnisium

Hydroxide) may be allowed as 1.05 Kgs./Kg. content in the export item at Sl. No. 15.

11. Quantity of import item at Sl. No. 17 i.e. Lead Ingot may be allowed as 1.01 kgs/kg

content in the export items at Sl. No. 3 & 14.

12.Import item at S1. No. 18 i.e. Wooden Cable

policy
Norms committee may take a view

Drum may be allowed as per Packing

,/ -te 
+-- '

?* r.rirfjet'l:';1
Development Officer

Tele : 2306 3166

To

Directorate General of Foreign Trade

(Sh. Vinod Kumar Kashyap, FTDO, DES-ID

Udyog Bhawan, New Delhi.
ソ駐 語 品 A,
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SCHEDULE OF CONSUMPT10N AND CiF VALUES OF RAW MATERIALS

ADVANCE AUTHORISAT10N FILE N0 03/95/040/00284/AM18

ADVANCE AUTHORiSAT10N N0 0310814467 Dated 05.072017

Armoured Cabtes 11 KV.

PVC a Lead Sheathed AL Wire Armoured Cables

１
一
●
１

Sr. No. Size & type Of Cabtes Qty

(MTRS)

Cable wt

(MTS)
1 Copper Cond xLPE lnsutated PVC Sheathed Al.Wire Armoured cabtes Below 1000 V.

101 l Core X 240 5q.MM 6000 16.140
1 02 1 Core X 95 Sq.lrlM 3000 3 390

Cond. Covered with Semi Cond. Com. XLpE lnsutated Cu. T PVC Sheathed
201 3 Core X 150 Sq MM 3000 25290

Cu.Cond. Covered with Semi Cond. Comp. XLPE lnsutated Cu.Wire Screened with Cu. T
301 l Core X 240 Sq MM 19500 132210

4 copper Cond XLPE Insutated PVC Sheathed Armoured cabtes l100 V

401 4 Core X 16 Sq.Mム A 1000 1.036
402 3Core X6Sq.M/V\ 4000 2.0峰0
403 2 Core X 4 Sq.MM ０

０
０
０ 0451

4.04 2 Core X 16 SqJttM Ｏ
Ｏ

つ
ι 2242

405 4 Core X 300 Sq MM 500 6420

5 Aluminium Cond Pvc lnsutated Pvc sheathed Unarmoured Cables l100 V.

501 l Core X 70 Sq MM 10000 3860
502 l Core X16 Sq MM 9000 1341

6 Copper Cond. XLPE lnsulated pVC Sheathed Unarmoured Cabtes Betow 000V
601 4 Core X 2.5 Sq.lvlM 10000 2640
602 3.5 Core X 35 sq.MM 700 0966

´ t,3117



5100 3.611
603 3Coe X ttS畔 ″鵬

4Coe X6Sq…
3Coe X25S年Ⅲ

■5Coe X255年″V吼

3Coe X曖0舛Ⅳ鵬

4000 1.792
604

5200 4763
605

300 0324
606

2000 2402
607

1000 2543
608

900 3 294
609

900 5040
610

1000 7262
611

3500 3 101
6.12

1700 8835
6.13

3800 1 083
6.14

5300 1 950
615

3100 1 603
6.16

10000 2 220
617

4200 1 432
6 18

9200 77814
6 19

Ck^ヽ ,卜‐Я lln,rmn‖ rρrl Cables Betow 1000 V
7 COppei COnd PVι  l::Sula[eu rv、 コ‖じa ti:cu 

υ:,Ⅲ… |‐―

う′^´^ Y'■ くn AAAA 1      3000      1 0.735
7.01 Dし υ:て  ^4   !

11000 2.189
702 ]coe XI.5Sq Ⅲ

1500 0.374
7.03

800 0.324
704

2500 0745
705

2500 1.253
7.06

2000 1 268
7.07

5000 3905
7_08

12500 1 450
709

15000 2625
710

‐

，
↑
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COnd XLPE Insutated Pvc sheathed Tinned Braided Unarmoured Cabtes
801 3 Core X25Sq MM

500 0548
802 3 Core X 50Sq MM

400 0:718
803 ]Core X 70 sq.MM 1 550 11422
804 3 Core X 95 SqJハM 500 1.693
805 0し 0「e入 lZυ bq.MM 350 1 443
806 3 Cgre X 150 Sq.MM

800 4.037
807 5 ιore 入loD 5q.MM 1000 6215
808
主 。`「e ttz4u bq MM 1000 6215

809 lCOre X 300 Sq.油M 600 5890

9
[Lopper Lond. XLpE lnsutated pVC Sheathed Unarmot lre.l aahla( Ral^w l rYln t,

901
J COre X 500 Sq MM                                     I 11500 54.499

10 しond Pvc insutated l a O Shietded Pvc Shea fhed I lnrrmnlr-.| r^.+-,-
1001 2 Pair X o.5Sq MM

6000 0690
1002 D rd:「  入υ obq MM 3500 0753

tOnd XLPE Insutated Overalt Shielded Pvc s「 leathpd G ( Wir6 Ar.i/i6^ .-Lt
1101 7 Core Xl sq MM

1200 0378

12 しopper cond Pvc:nsutated unarmoured cabtes Belo w1000V
12.01 l COre X 6 SqJttM

400 0026
12.02 | しore 入lo bq.MM 400 0066
1203 1、ore tt Dυ qゝ MM

300 0148
1204 |ヽ ore 入]ゝq MM 4800 0.082
1205 l Core X1 5Sq.MM

75400 1 659
1206 l COre X 2.5 Sq.MM

2000 0064
12.07 | しOre 入4ゝq MM

6400 0294
1208 l COre X 6 Sq MM

4000 0260

ｌ
ｒ
゛
―

Betow looo v

Cables Betow 10oo v

Below looo v

′
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Cables Below 1000 V.

１

ご

い
、

ノィ2-´■予寺11_′′

レ

60000 1.920

12.09 i cOre X 2.5 5qoMM

pvr sheaIit"-a U n -o ttn o u re d I ns t ru m e ntati o n
13 30pper Cond.ビ LI

2 Pair X l Sq.MM

4 Pair X l SqoMM

3 T Xl SqoMM

10T XlSq.MM

_月 (h‐ハヤl

1200 0。 265
13.01

700 0.230
13.02

4000 1.344
13.03

500 0.474
13.04

,rmorrred Cabtes Bt〕low 1000 V
14

1

Led ZHFR Sheathed Al.Wir

1 500 1 0。 975
14.01

1000 1.680

14.02
720 0.842

14.03
7070 14.918

14.04
14225 15.790

14.05

Armor rred Cabte: Betow 1000 V

1     10500 1     34.787
15.01

10500 34.787
15.02

)
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Ministry of Commerce & Industry
Department of Industrial Policy & Promotion

(Technical Support)
Udyog Bhawan, New Delhi

Dated, the UApril, 2018

OFFICE MEMORANDUM

subiect: Ratification of norms in respect of AA No. 0310814496 dt 06.07,zor7
issued to M/s Sterlite Power Transmission Limited.

Refi DGFT . U.O. No.01/81/5 0 / ZB3 / AM-78 / DES-Z / 3ZO dated 1 1.9.20 1 7

Export Products (EPJ: Aluminium conductor Steel Reinforced and All Aluminium
Alloy Conductor

The above AA may be ratified as under:

Import Items:
til Item 1, 2 and 3 may be allowed as per SION C7.(iD Item 4 may be allowed as 2o/o of FdB value of Ep at Sl No. 1.(iiD ltems 5, 6 and 7 may be allowed as per C1394.(ivJ These import items may be allowed as per the above-referred SI0Ns or as

applied for, whichever is less.
(v) Import items should be of relevant grade, size, thickness, diameter as

contained in the Ep. Net content ofabove inputs in the export product will
be as certified by iurisdictional GST Authoriiies.

2. This issues with the approval ofTechnical Adviser (BoilerJ.

[Sundeep ChauhanJ
Development Officer

Tel: 32 00

To
Directorate General of Foreign Trade
(Sh. Vinod Kashyap, FTDOJ
Udyog Bhawan, New Delhi

_hq-
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恥ptti為解蹴脚蝋♂,nt oflndustrial Policy』 L Promoltion

tTeChnical Supportl
Udyog Bhawan,New Delhi
Dated,the23April,2018

0FFICE MEMORANDUM

SubieCt:RatirlcatiOn of norms
issued tO M/S Welspun Corp Ltdin reSpect of AA No.3410043485 dt.■

9,09.2017
L

Ren DGFT U O No.01/81/50/00390/AM‐ 18/DES-2/433 dated 29.コ 1.2017

Export Products〔 EP):Non
出 ckn“s Non ttoy■ edl川

°y'dЫ ¨k Rpe輌ぬ 3LPE
BlackPipeandNonA1loySteelBelC°

ating Of 1 80mm

Sleeve Coating
nd with Heat Shrink

The above AA mayヒ )e ratifled as under:

Importltems:

〔i)  Importitem l,2,3a

〔ii〕  These importitems nd 4 may be allowed as per S10N C1289may be a1lowed as perthe above―
lreferred S10Ns or as

applied for, whichever is less.
(iiil Import items should be of relevant grade, size

contained in the EP. Net content of above inputs
certified by iurisdictional GST Authorities.

To
Directorate General of Foreign Trade
(Sh. Vinod Kashyap, FTDO)
Udyog Bhawan, New Delhi

and speciflcations as

in the EP will be as

Development ofncer

Tel:3200

Ⅵ論 P

″ つゞ ´
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Ministry of Commerce & Industry
Department of Industrial Policy & Promotion

(Technical Support Section)

Udyog Bhawan, New Delhi
Dated, the 14th March,2018

OFFICE MEMORANDUM

Subject: Ratification of norms in respect of Advance Authorisation No. 0310816787
dated 03.11.2017 issued to M/s Oetiker India Pvt. Limited

Ref: DGFT U.O. No. 0ll8ll50l49llAMl8/DES-2/555 dtd. 23.01.2018

Advance Authorization may be ratified as under:

1. Import items at Sl. No. 1 to 4 shall be of relevant grade as contained in the
export products.

2. Quantity of import item at Sl. No. I may be allowed as applied for i.e.

1,0;.0.00 
Kgs. as^ 1.072 Kgs. lKg. in the export product at Sl. No- i after taking

U J recovery rom scrap.
3. Quantity of import item at sl. No. 2 may be allowed as applied for i.e.

?9;9.00 
Kgs. as^ 1.072 Kgs.iKg. in the export product at Sl. No. 2 after taking

UJ recovery mom scrap.
4. Quantity of import item at Sl. No. 3 may be allowed as applied for 72000

5,q:; 
ur 

^ 
1.074 Kgs./Kg. in the exporr product at Sl. No. 3 after taking

Lt5 recovery rom scrap.
5. Quantity of import item at Sl. No. 4 may be allowed as 9023 Kgs. as

1.173 Kgs./Kg. in the export product at Sl. No. 4 after taking l/3'd reclovery
from scrap.

Norms committee may take a view , +--

(S. K. Jain)
Development Officer

Tele : 2306 3166

To

Directorate General of Foreign Trade
(Sh. Vinod Kumar Kashyap, FTDO, DES.ID
Udyog Bhawan, New Delhi. tf-Y

ffiq gnvn rrtt
vrt{oo xuilAR xaSHYA2

fttl'l tailrttt l?turn rDrr{t
Far.rg6 Y.raG g.val.raanl Ott..a,

ftin q.{r rilrfilatrtfrrr
oar.aaaitL o..at.l ., ra.aaan Vtada
arFlrtr fiiqtnrooe{ e. C.ot..-'e!'

irrtl.r rq< r{ ftrcd
urwoc Bhiwr^. Xcs aalltt
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Government of lndia
Ministry of Steel

Technical Division

Subject: Ratification of input-output norm in terms of Para 4.7 ol HBp (Vo!) of
Advance Authorization No 3410043635 dated 14.11.2017 of M/s China Siee!
Corporation lndia Pvt Limited, Vadodra.

DGFT may refer to their UO No O1t81t5Ot486lAM-18/DES-2t52 dated
23.01.2018 whereby the applications of AA of M/s China Steel Corporation lndia
Pvt Limited, Vadodra has been forwarded to Ministry of Steel for comments/views.

ln the above connection, it may be noted that the applicant has applied for
import of 599.55 MT silicon electrical steel of CR full hard'unannealed wide coils
width of 600 mm or more grade 65c 1000, thickness 0.30 mm - 0.75 mm and
2199.75 MT Silicon electrical steel of CR full hard unannealed wide coils width of 600
IT or more grade 50C 470C, thickness 0.30 mm - 0.75 mm against export of 571
MT flat rolled product of silicon electrical steel non grain oriented width of 600 mm or
more grade 65C 1000 thickness 0.300 mm 0.750 mm and 2095 MT flat rolled product
of silicon electrical_steel non grain oriented width of 600 mm or more grade SgC
470C thickness 0.30 mm - 0.75 mm.

ln view of the above, Ministry of Steel recommends the wastage @ 3% on
iTpgtt of prime quality Non Grain Oriented Silicon Electrical Steel of Cotd Rolled Full
Hard Un-Annealed Wide Coils, Width of 600 MM or More, Grade 65C1000 and
50C470C, Thickness 0.3 MM to 0.75 MM against export of Flat Rolled product ofNon Grain Oriented Silicon Electrical Steel, fully processed ( uncoiling, welding,
cleaning, annealin-g, coating, bending & cooling arO'diuiding ,nO recoilingJ, wiOth 6f
600 MM or more Grade 50C 470C ano osCtooo tnicfnesJo.3 MM to 0.75 MM.

@g=l
(S.K.Bhatnagar)

Deputy lndustrial Adviser

shri vinod kashayap, FTDo, DGFT, Udyog Bhawan, New Delhi.
vrt

f-+
.. Et-o Fqlr Trq!''ffi
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No:7/31/2018/rsw / f-3

Ministry of Commerce & tnd[stry
Department oflndustrial policy & promotion

flechnical Support)
Udyog Bhawan, New Delhi

Dated, the 3 ffi!zora
OFFICE MEMOMNDUM O

subiect: Ratification of norms in respect of AA No. 031o817ogg dL 1rs.l1,..zoi.:T
issued to M/s Man Industries (India) Lld.

Ref: DGFT . U.O. N o.0 7 / I L / S o / agBlAM - 1BlD ES- Z / 5 48 dared Z3J2OLa

_Export Products (EpJ:-Alloy Sreel Submerged Arc Wetded pipes with 3 layer
Polyethylene Coating of 3.5mm thickness.

The above AA may be ratified as under:

Import Items:
(D Item 1, 2, 3, 4, 5 and 6 may be allowed as per SION C1292.(iil These import items may be allowed as per the above-referred SIONs or as

applied for, whichever is less.(iii] Import items sho_uld be of relevant grade, size and specifications ascontained in the Ep. Net content ofabove inputs in the export proar.tr,vitl
be as certified by jurisdictional GST Authoriiies.

2. This issueswiththe approval ofTechnical Adviser (BoilerJ. h
vt
/\J

(Sund6ep Chauhan)
Development Officer

Tel: 3200

To
Directorate General of Foreign Trade
(Sh. Vinod Kashyap, FTDOJ
Udyog Bhawan, New Delhi

v4--
k grfi -rm

VINOO I(UTAR XAIXYAI
liE- oit r fi6tu dt-i{tF.r.ra^ ir.a. (E!.r.a
Eia rr ar,r. .rrrFra'rrGn

oir..b.t oi..'.r ar r....|,n tr..r.
.,'Fra lt{r'l/aop(

s..t.r {<r {!, riF lt -w-c Ahr*.^ Da.w Ocrhr
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Mm.肌総脇ll:`TIdls島
し

Departinent Oflndustrial P01icy`L Promotion

〔TeChnical SupportD

Udyog Bhawan,New Delhi

OFEICE MEMORANDUM    ated'the`1を
1,12018

1:itttLl:躙11lMs:lよ二illilillilt°
fAA NQ 0310817152 dt 201■2017

Rei DGFT U.O No01/81/50/499/AM‐ 18/DES‐ 2/549 dated 23.12018

ExpOrt Products〔 EP〕 :Alloy Steel Submerged Arc Welded Pipes with 3 1ayer
Polyethylene Coating Of 3 5mm thickness.

The above AA Inay be ratifled as under:

Importitems:

出 芽鳳雲'∴l鑑Ⅲぶ
瑚
鷺
繍∬ゼ鮮 魚

l盟
ittI罵of AA No 0310808762 date(

27.122016
Thes.e _import items may be allowed as per the above_referred
SI0Ns/%wastages or as applied for, whichever is less.
Import items should be of relevant grade, size and specifications as
contained in the Ep. Net content ofabove inputs in the explrt product will
be as certified by jurisdictional GST Authoriiies.

〔iii〕

(iV〕

2. This issues with the approval ofTechnical Adviser (Boilerl.

Development offlcer

Tel:3200

To

趣量1織椰
lgn Tra“

Ⅵ膠 P

」1繊難 i臨
“
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F.No. 2(61t2011-TW
Government of lndia

Ministry of Steel
Technical Division

Subject: Ratification of norm in respect of Advance Licences No 0310g17207
dated 22.11.2017 - M/s Aesthetic Stamping & Lamination Limited, Mumbai

DGFT may refer to their UO No 01/81 tSOl4BslAM-1g/DES-2tgl dated
23'01-2018 whereby the above mentioned Advance Authorization of M/s Aesthetic
Stamping & Lamination Limited, Mumbai has been fonruarded to Ministry of Steel
for ou r comments/views.

Ministry of Steel recommends the import of Cold Rolled Non Grain Oriented
(CRNGo) Steel in coils form (Prime Quality) of relevant grade and allows wastage
1'015 Kg/kg against export of cRNGo Electrical steel slit coils subject to the
condition that width of imported coils is more than the respective width of export
products' The following amendment in the description of item of import and quantity
of import is recommended:

Description of
item of Export

Description of
item of import

0310817207
dated
22.11.2017

Electrical  steel

Slit COils.

CRNGO
Electrical Steel in
Coil form (Prime
Quality) of
relevant Grade. s2

(S.K.Bhatnagar)
Deputy lndustrial Adviser

"ゞ壬

/

Advance
Authorization
No and date
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No:7 /zs7 /17 /rsw //8
Ministry of Commerce & lridustry

Department of Industrial Policy & Promotion
(Technical Support)

Udyog Bhawan, New Delhi
Dated, the ldApril, 2018

OFFICE MEMOMNDUM

Subiect Ratification of norms in respect of AA No. 0310g18034 dt. 27.l2.ZO1-7
issued to M/s Sterlite Power Transmission Limited.

Reft DGFT. U.o. No.01/81/5 0 / 495 / AM-LB /DES-? /SSZ dated 23.1.2018

Export Products (EP): Aluminium conductor Steel Reinforced and All Aluminium
Alloy Conductor

The above AA may be ratified as under:

Import Items:
(D ltem 1, 2 and 3 may be allowed as per SION C7.
tiD Item 4 may be allowed as 2olo of FOB value of Eps at Sl No. 1 and 2.(iiD ltems 5, 6 and 7 may be allowed as per C1394.
[iv) These import items may be allowed as per the above-referred SIoNs or as

applied for, whichever is less.
[vJ Import items should be of relevant grade, size, thickness, diameter as

contained in the Ep. Net content ofabove inputs in the export product will
be as certified by jurisdictional GST Authoriiies.

2. This issues with the approval ofTechnical Adviser (Boiler).

ISundeep ChauhanJ
Development 0fficer

Tel: 3200

lo
Directorate General of Foreign Trade
ISh. Vinod Kashyap, FTDO)
Udyog Bhawan, New Delhi

―b~6´


